
RAJYA SABHA [14 March, 2005] 

Mr. Deputy Chairman, Sir, following intense unrest over inter-regional 

disparity, the Karnataka Legislative Assembly unanimously passed a 

resolution requesting the Centre to amend article 371 to enable the 

Karnataka Government to provide for regional reservation in the State in 

the matter of emptoyment and education to overcome the regional imbalance 

and for overall development of the region. 

Under similar circumstances of regional imbalance within a State, the 

Centre amended article 371 for development of certain backward regions 

in some States, including Andhra Pradesh. However, with regard to the 

proposal of Karnataka, the former Deputy Prime Minister of India, vide his 

letter dated 22.11.2002, had replied that it was not feasible and the same 

perception persists in the Government even today. 

Since the regional disparity in Karnataka is acute and persists despite 

the best efforts of the State Government, I request the Centre to suitably 

amend article 371 expeditiously enabling the Karnataka Government to 

provide for regional reservation in the matter of employment, education 

and for the overall development of the region. 

SHRI B.K. HARIPRASAD (Karnataka): Mr. Deputy Chairman, Sir, I 

associate myself with the Special Mention made by Shri Janardhana 

Poojary. 

MR. DEPUTY CHAIRMAN: The House stands adjourned to meet at 

2.00 p.m. 

The House then adjourned for Lunch At Forty-three Minutes past Twelve 

of the Clock. 

The House re-assembled after lunch at three minutes past two of the 

clock, 

MR. DEPUTY CHAIRMAN in the Chair. 

TH BUDGET (RAILWAYS), 2005-2006—General Discussion 

MR. DEPUTY CHAIRMAN: We now take up the Budget (Railways), 

2005-2006—General discussion, Shri Pramod Mahajan. 
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SHRI V. NARAYANASAMY ( Pondicherry):  If is  possible. Not 
only feasible but it is possible also. 
 

SHRI PRAMOD MAHAJAN: If it is possible, I don't mind it. I 
would like to traveLwith you after two years. �ह���, ��@!� ��' �, �ह
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† Transliteration of Urdu Script. 
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 ¢  ŀźŠ˜  ĶΉ κ ŗΈ ¢  ŀźŠ˜  ĶΉ κ ŗΈ ¢  ŀźŠ˜  ĶΉ κ ŗΈ ¢  ŀźŠ˜  ĶΉ κ ŗΈŚŶŮ˜ ¢ Â Ķǿ θŚŶŮ˜ ¢ Â Ķǿ θŚŶŮ˜ ¢ Â Ķǿ θŚŶŮ˜ ¢ Â Ķǿ θ""""ňά ¬ Ń ÑźΊ ŀΈňά ¬ Ń ÑźΊ ŀΈňά ¬ Ń ÑźΊ ŀΈňά ¬ Ń ÑźΊ ŀΈ " " " " : ›Έ Þν Ķ˜ £ ĶŷǼ øķǾ Ķ¯ ‹Έ źǽ Е ڈ Á →ŧΈ ÑΎ Ńųˇ
 Â ¢ Ä ¬ Ä ŚΌ Ĺυ  Í ̄  ĶŶΌ øÃ ŗΌ  ĶΌ ̄   ĶǼ  śŷ· ŗΦ ›Έ  ŀźΏ Ķƒ А ĺэ  Ń Ļя ν ¢ Ä  śΉ  ŗΌ  Ń ĺэ œΎ ̄  ›Έ ĺŷŶź· ̄  Ķ

 ĶŶΌ  śů∆ ̄  ®  ╒ Ã ŗΨ Ķſ ŚℓźΈ ЕŹ΅ ŘŦ΅ ⅜ Ķˆ  ╒ Ã ŗά ̄  ĶΞΉ ĶǼ Ê ̄  Ķˆ Ĺυ  śΉ  ķǾ Ķ¯ ŕǼ ĶŸΈ  ¬ ŗΈ Ń Ś₣ Ķˆ Ê ̄
 Ã ŗΆ ŗ· ŔΌ Ñ΅ Ã ŗΌ  ĶŢΎ ¬  ¬ Ķſ ½ ̄  ĶŠΈ  śŻŵˆ ¢  Ń ĹźǾ ύ¯  ̄  Ä ¢ Ĺźŵſ Ķ΄ ³ ¢ А Â ¢ ›Έ ø ι  Ķź΅ Ñ Ķ˘ ¢ Śⁿ ›Έ ¥ ĶΈ ŗŵůΈ
 Ç ŀΏ Ķ  ŗ΅ ¨ ĶŶˆ őΎ ¢  Í ŗŵΎ ̄  Ñ΅ ›Ό  śŢΉ ĶǼ ¿ ŗ· Ś₧ˆ ¥ Ķſ ÑΎ Þ Ńˆ ø ι  ĶΌ ̄  œΈ Śⁿ ō΄ ŗΈ  ĶΟ  śŷŹųźˆ ŘŦ΅ Ĺυ  ŗ΅

Ŷˆ  śŵφ Ñ΅  ĶΡ Ã ŗŸ΅ ÑΎ ›Έ Ñųŵſ Þ ι  Ķ℅ũγˆ ν ¢ Ä  śΉ  ĶŦŷφ ›Έ  ŀůΦ  ̄  Ä ¢  ι  Ķ℅ũγˆ ν ¢ Ä  śΉ  ĶŦŷφ Ç ŀΏ Ķ  ŗ΅ ¨ Ķ
 Ç Ä ύ˜  ╒ ³ ¢ ø ι  ĶΌ ̄   ĶǼ  ĶŢΊ ńſ œũŵũΈ Ô Ķſ ¬ ν ĶΈ  Ń  Í ŗŵΎ ̄  ›Έ Ã ŗ· Ķˆ ÑŢˇ ŅΆ ø ι  Ķ℅ũγˆ ν ¢ Ä  śΉ  Ń΅ ¥ ̄  Ķі
  ĶźΆ  ŗΌ Ŕ΅ Њ ĶΟ £ ĶũǾ  ĶΟ  Í ŗŵΎ ̄  ›Έ Ј ύΊ ڈ À ĶΈ  śˆ  ÑǼ Ä А Ã ŗǾ Ńˇ À ŗŲůΈ  ↨˝  ̄  Ä ¢ ŚũγΏ Ķˆ  ↨˝ А  Í ° Ķⁿ À ĶΈ

⅜ Ķˆ  ╒ Śˆ ¢ ø ι А  Í ° Ķⁿ À ĶΈ ›Έ Ã ŗ· Ķˆ  ̄  Ķǽ ‹ƒ  ŗǼ  ĶΡ Ã ŗΌ Ķǽ  ĶŷΌ ¢ Ńˆ Śⁿ  ŗ΅ Ã ŗŪˇ ŗ΅ Â ¢ ›Έ ⅜ Ķˆ 
 А Ã ŗŪˇ ŗ΅ Â ¢ øА ňˇ ŗ΅  śΉ   Í ŗŵΎ ̄  ›Έ  śΉ  Ķŷſ À ŗŲůΈ  ŗ΅ Ã ŗδũδ· Ķ ŐŵůΰΈ  ╒  śΉ  ŗΊ ڈ À ĶΈ  ̄  Ä ¢ Ã ŗǾ Ńˇ

 ø›Ό Śⁿ ³ Ķ  Í ↨Έ  Í ńųΉ ¡ ŘŦ΅ ø ι  ¢ ŗΌ Ñ Ķ˘ ¢ Њ ĶΟ ›Έ Ј ύΊ ڈ А À ĶΈ  śů∆ ̄  ®  ╒  Í ŗŵΎ ̄  ¨ ¡ Ĺ· Ä ŀſ2004 
  ̄  Ä ¢2005  śŻ·  ╒ 580  Í ŗŵΎ ̄   śŵΒ ĶŲΈ  ╒  śΉ  ĶŪΫ Ç ŀˇ І Ķǻ  ŃŮΫ  ╒ ŕǺ ‹ŵΈ 600  śΉ  Ń΅ œ¯ ĶǾ ÑΉ ĶŪΫ  ĶΟ ŕǺ ‹ŵΈ 

ŕˆ  śΉ   Í ŗŵΎ ̄   Ń΅  ŗΌ  ¬ ┘˜ ¢  Ń  śˆ  Б ¬ Ń΅ ̄  ĶΟ ³ ¢ ø ι  ĶΌ ̄   ĶǼ06-2005  śŻ·  ╒ 635  Ķź΅  ̄  ŃŲΈ ÑΉ ĶŪΫ  ĶΟ ŕǺ ‹ŵΈ 
 À Ķˆ ν ĶΈ ÑŢˇ ŅΆ ø ι04-2003  Ńˆ øЙΆ А ¨ ̄  ¬ І ŀΈ ¡ œΟ ›Έ 4.1 Þ ←Ŷˆ ¬ ›Έ  śŵΒ ĶŲΈ А Ê Ńƒ ŗΊ ńſ А Ê ŀūδ 

2004 ›Έ І ŀΈ ¡ ŘŦ΅  śΉ   Í ŗŵΎ ̄  őƒ 83 Ñ΅  ι ¥ Ķſ А Â ĶŷźŶ˙ ¢ Ĺυ Śⁿ ÑΎ ø ι  Ķź΅ ¨ ̄  ¬ Ñ Ķ˘ ¢  ĶΟ Ê ŀūδ 
 Ňγźŵźſ ō΄ ŗΰΈ  ĶΟ  Łŷ Â ¢  śŻ·  ╒  śŷ· ĶΞΉ Ŕ΄ ̄   śˆ   Łŷ Ä ̄  ± ̄   ╒  Í ŗŵΎ ̄6963 £ ĶŷǼ ø ι  ĶŢųˆ  ŗΌ  śΓ  Ä ̄   ° Ä Ń΅ 

 Ńƒ А  śΝΉ ĶΊ ڈ ŚŵΎ ®  ŅΎ ŗŵΎ ̄  Þν Ķ˜ Ç Ä ύ˜  ╒ ³ ¢ ø ι  ĶΌ ̄   Ķ  Ń΅ ›ω  ¢ ŀź Ç ¢ ŗǿ  Ń˙ Ķǿ  śŻ·  ╒ Ê ̄  ĶΟ ÑΎ ĶΈ Ńˆ ›Έ Љ
 ķˆ ĶŷΈ  śŻ·  ╒  ŀΈ ¡  ̄  ¬ œŶ˜  Ń Â ¢ ÑųΉ κ ĶǾ ø›Ό  ι ̄   ĶǼ  śŻ΅ œΈ Ķˇ ĺųźǼ Ä Ń  śŻΉ  śŻΉ œũŵũΈ ›Έ őſ őŷ
 őˇ Ј ŗ΅ ›Έ ³ ¢ ø ι  ĶΌ ̄   ń  Ńǻ ¢  ¢ Ńſ  Ń Ĺŧ¯ А  Í ŗŵΎ ̄  Śⁿ  śˆ  À ĶǾ ¥ ̄  ŗ¯ ³ ¢ ø›Ό ›ω £ ĶźŢˆ ¬ œΏ Ķˆ Ä
  śˆ  ĺэ  śŻ·  ╒ Љ Ńƒ А Ã ŗαųǼ ¢ Ń ŐŵůΰΈ  śˆ  Ã ŗẁ ĶΊ ڈ ŚŵΎ ®  śˆ   śΉ  ¢ Ņǿ  śŷΓ ¢  śΉ  ĹΈ ŗųǾ Ê Ņ΅ │ Ñ΅  ι ›ω
  ¬ ¢ ŀΈ ¢ ÑΎ ν ¢ Ä  śΉ  ĶǼ Ê ¬  śˆ  ĺэ ø ι А Śⁿ ĹΎ ĶŶǾ А Ã ŗŪˇ ŗ΅ А  Í ŗŵΎ ̄  őƒ  ŀǾ Њ ĶΟ ›Έ  śΉ  Ń΅ ŔΌ ¢ Ń  ¬ ¢ ŀΈ ¢

 ›Έ Ñſ ŗūγΈ Ñ· Ķˆ Ľŷ  śŵφ142 Ķˆ Ľŷ ŖΎ ŗˆ ¬  Ń΅ È ńſ Њ ĶΟ  śˆ   śΓ  Ä ̄   ° Ä Ń΅  ›Έ Â ύ Ñ·2 Ř΅ κ 76  śΓ  Ä ̄   ° Ä Ń΅  ̄  ¢ ŅΌ 
  ¢ ŗΌ Ñ Ķ˘ ¢ ŔΌ ¢ Śⁿ  śˆ   ̄  ĶŠŢ˜ ¢  ╒  ŀūδ А  ¬ ¢ ŀΈ ¢ Ê Ņ΅ │ œΟ Ñųŵſ Þ›Έ Á ŃǺ ¦ ŗŵũήΎ ¢ » Ń¯ ÑΉ  śˆ  ³ ¢ ø ι ЙΆ ŗΌ

ø ι 
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 ̄  ¢ ŀΈ ¢ Śⁿ  śŻ·  ╒  ↨ſ ŀƒ Д˚ ĶűǾ  śˆ   śΉ  ¢ Ņǿ  ╒ ĹΈ ŗųǾ Ê Ņ΅ │ ÞķǾ Ķ¯ ‹Έ źǽ Е ڈ Á →ŧΈ ŚΌ ̄   ĶǼ А 
 ŕˆ ø ι02-2001 Ê Ņ΅ │ ›Έ  śŵũŵˆ ³ ¢  ̄  Ä ¢  ι  ĶźΆ  Ķź΅ ŔΏ Ķ΄  Łŷ Еűδˆ  Í ŗŵΎ ̄  œŪδšˆ ¢ őΎ ¢ ›Έ 

  śˆ   śΉ  ¢ Ņǿ  ╒ ĹΈ ŗųǾ12  ŗ΅ Ã ŗαųǼ ¢ Ń  ╒ Еűδˆ  Í ŗŵΎ ̄  Ñ΅ Ķƒ  ι  ĶźΆ  Ķź΅ Ç ŀ˜ Ä  ĶΟ  ¬ ¢ ŀΈ ¢ А  śΓ  Ä ̄   ° Ä Ń΅  ̄  ¢ ŅΌ 
6А ¥ Ķǻ ¬ ĶǾ  ╒  Í ŗŵΎ ̄  ÑųΉ κ ĶǾ Þ śΏ  ĶǼ  ĶΎ ¬  Ń΅  ŗΆ κ  ̄  ŀΉ ¢  ̄  ŀΉ ¢  ╒  śŷΚŸΈ   ¬ ¢ ŀůΨ 02-2001 ›Έ 415  śˆ  

  Ń΅ ĺŹΆ05-2004  ←Ŷˆ ¬ ÞÂ ¢ ̄  Ä ¬  ╒ 2004 őƒ 175  ╒ Еűδˆ őƒ ľŭˆ Ç ¢ ŗǿ  Ń˙ Ķǿ ŔΌ Ķƒ  ι ЙΆ ŗΌ 
 ÞА  śΉ  Ń΅ ´ ύƒ  śŲ∆ Ń˙  śŻΉ  ╒ Еűδˆ  ι ¥ ̄  Ä Ń˘ Ç Ķŷ  śΒ  Śⁿ Śⁿ ¢ ø›Ό  śΏ  Ķ  ŗΌ ›ω Śⁿ Śⁿ ¢ ¥ ĶΈ ĶŮΰΉ ¢

 Ã ŗΆ ŗ· ›Έ œΎ ̄   ̄  Ä ¢ ¿ ŗ·  ╔ ¢ Ä  śŷŵǽ  śˆ  œΎ ̄   śů∆ ̄  ®  ╒ ŇǼ  Ńƒ Á ĶŶƒ Â ¢ Þ ι ŚΌ ̄   ŗΌ Ј ύΊ ڈ  ŗǼ А À ĶΈ  ╒
 ŚŹǽ ¢ ¥ Ķſ ÑΎ  śˆ   śŷΚŶљ Ѓ ŀΈ ŋˆ Ä  ╒ Â ύ ŖΎ ŗˆ ¬ £ ¢ ø śųˆ  ĶǼ  ĶŹ΅ ̄  ĹŪ΅ Ńˆ  ̄  Ä ¢ ¸ ŗűŧΈ  ŗ΅ Ã Ä ≡ǽ

ø ι ¥ ̄  Ä Ń˘ ŕΎ Ńƒ  ŀΎ ŀˇ Ĺυ А ¥ ĶΈ ¢ ŀ΄ ¢ Ў ύ¯ ¢  śů∆ ̄  ®  ╒  Í ŗŵΎ ̄  Ñ΅  ι Ѓ ĶǼ  ŗΌ  ŃΆ ĶǼ ¢ ª Ń˙  

 Ä ŅŶΟ Śũά ¢ Ê ̄  Ķˆ Ĺυ ›Έ ½ ̄  Ä ŔΎ Ń Śũδ· Ķ  ╒  Í ŗŵΎ ̄ Ĺŧ¯ А ³ ¢ ŇǼ Þ›Ό  ¬ ŗǼ ŗΈ Śⁿ ¨ ¡ Ã ĶΎ ̄
 Ĺ΄ Ķ˙ Зƒ ¢  Í ŗŵΎ ̄  ›Έ  śΜΚŢΉ  ╒ Ã ŗδſ ¢ Ńǿ Â ¢ А Śũδ· Ķ Þ Ńˆ ø›Ό Ј ŗΌ Зſ Ç ° Ä ̄  ›Έ Ç ¢ ̄  А  ĶŶΉ  ŗŪΫ ÑΉ ¢ ŀŷΈ
  ĶŢŷǽ Śⁿ  śˆ   ŃΊ ¬ ¢ Ñ΅  ĶũδǼ Þ śųˆ  Ń΅ Ñŵſ ĶŲΈ ⅜ Ķˆ  ╒  ↓ųźˆ  ڈ Ä ̄  Ç Ä Ñ΅  ι ŚΌ ̄   Ķ  Ń΅ ›ω œ¯ ĶǾ ¥ ŗ΄  ̄  Ä ¢

Ţŷǽ ³ ¢ ›Έ Þ ι ЙΆ А ĹųΎ Ä  ╒  śΉ  Ń΅  ĶŷΌ ¢ Ńˆ А ĺэ  śŹΗ ¢  ╒  Í ŗŵΎ ̄  ÞÃ ŗΌ ĹŶŸˆ Śⁿ ⅜ Ķˆ  ╒  Ķ
 ÑΎ ĶΈ Ńˆ  ↨Ť΅ ν ¢ Ä  śΉ  ŗΌ ›Έ Ã Ä ↓ųźˆ ŕΏ κ ĸΏ Ķ  ̄  Ä ¢  Í Ä Å ĶΌ  ŅΎ ŗŵΎ ̄  Ñ΅  ι ŚΈ ± κ ¥ Ķſ ÑΎ Ñẁ Ķŷǽ ø ¬ ŗǼ Ä Ķſ
 З ¢ Ç Ä Ñ΅  ι ŚΈ ± κ  śŻ·  ╒  Í ŗŵΎ ̄  ø Í Ń΅ ŚŵΎ ŀŠƒ ›Έ ŚŵŶ˜ ĹŶΞǾ Ѓ ̄  Ķі З ¢ ›Έ  ŁΉÔ ¢ ŃΆ őźſ  ╒ Ê ̄  ĶΟ

΅ ĹΆ κ  ĶΟ ³ ¢  ̄  Ä ¢  śųˆ  Ńƒ ¢  śˆ  ĹźŤźǾ А  ŃǼ Ķƒ  ŃΌ ĶΈ őΎ ¢ ›Έ ĺź΅ ̄  ĶΈ Ñ΅ Ķƒ Þ Í Ń΅ À ĶŶůΰˆ ¢  Ń  ̄  ŗ˙  ŃΆ ̄  ĶΟ  ŗ
ø śųˆ  Í ¬ ¥ ŗήǻ  

  śŢΚ· Á ĶΟ  śˆ  Зźſ ňδ  ̄  Ä ¢ ŚΈ ĶΡ ¢ ̄  Ä ¬  ŅΎ ŗŵΎ ̄  Ñ΅  ι А ¥ Ķſ ³ ¢ ¥ ̄  Ä Ń˘ ÞķǾ Ķ¯ ‹Έ źǽ Е ڈ Á →ŧΈ
 ̄  ĶźŢǿ ¢ ÑΎ Ä ̄   ̄  Ä ¢  ± ¢ ŀΉ ¢ ÑΉ ĶŢˆ Ä ¬ ›Żƒ  ╒ Ã ŗųΌ ¢ ŃΆ  śŷΓ ¢ ø śΏ  Ķ₤ ¢ Á ŀ΄  śΏ  ŗΌ  ╒ Ã ŗΨ ̄  Ä Ń˘ А ĺź΅ ̄  ĶΈ  ̄  Ä ¢  Í Ń΅ 

  ĶΎ ¬  ̄  Ä ±  Ń  śΉ  Ķŷſ Â ̄ ̄ ĶΈ  ŗ΅ Á ĶŮΫ  ╒  Í ŗŵΎ ڈ   ø Í Ń΅ ŔΌ ¢ Ń Śⁿ ¥ ŗήǻ  ĶΟ  śΉ  ŗΌ  ̄  ¢ ¬ ÑΈ ®  ̄  Ä ¢ ³ ĶũǾ  śŷΓ ¢ ›Żƒ
ø śΏ  ĶǼ  ĶΎ κ  śŷΈ Ķˆ  ŗ΅ ĹźǾ ύ¯ ŕΎ →υ А  śΉ  ŗΊ ڈ À ĶΈ  ̄  Ä ¢ Ê ŀŷΈ  śˆ  Ä Ńⁿ ÞЕűδˆ Ñ΅ Ķƒ ÞĂι Ķǽ  ĶΉ ĶǼ  

 À Ķˆ ÞķǾ Ķ¯ ‹Έ źǽ Е ڈ Á →ŧΈ06-2005ˆ  śŻ·  ╒  © Ńǿ  ĶΟ Â ύ ÑΉ κ Ķ1500  ° Ä Ń΅ 349  ̄  ŃŲΈ  śΓ  Ä ̄  
 ŕˆ  ŗǼ Þ ι  ĶźΆ  Ķź΅05-2004  śˆ  © Ńǿ  ╒ Â ύ  ╒ 851 ÞÂ ύ  Í ńſ  Í ńſ б Ķ Þ ι Ç ¬ ĶΎ ±  śΓ  Ä ̄   ° Ä Ń΅ 
 © Ńǿ  ĶΟ Ã ŗαųǼ ¢ Ń2185  śˆ  ›Έ ŇǼ Þ ι  ĶźΆ  ĶŹ΅ ̄   śΓ  Ä ̄   ° Ä Ń΅ 658  ╒ Ã ŗγΏ κ  Í ŗŵΎ ̄  ЙΉ  śΓ  Ä ̄   ° Ä Ń΅ 

Þ śŻ· 
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645 Þ śŻ·  ╒  śΉ  Ń΅ œΎ ŀŠƒ ›Έ ŕΏ κ Ê ńſ  ŗ΅ Ã ŗγΏ κ Є ŗŹǽ  śΓ  Ä ̄   ° Ä Ń΅505 ›ŷΏ κ Ê ŃΌ Ä ¬  śΓ  Ä ̄   ° Ä Ń΅ 
 Þ śŻ·  ╒ ›Ή ĶŹю102 Þ śŻ·  ╒  śΉ  Ķŷſ ½ ↓ųź· ¢  ŗ΅ Ã ŗγΏ κ  śΓ  Ä ̄   ° Ä Ń΅ 275 ‹ţ· Ķ  Ä ↓źΈ  śΓ  Ä ̄   ° Ä Ń΅ 

А µ ŗūŨΈ  śŻ·  ╒  Łŷ Еűδˆ  Í ŗŵΎ ̄  œŪδšˆ ¢ ø›Ό  ╖  śŹ΅ ̄   śŻ·  ╒ Ã ŗαųǼ ¢ Ń ¦ ̄  ŗίũΫ ¢ ŃǺ Ŕ΄ ̄  ЙΆ 
 ŚΌ Ĺυ  śˆ   ╔ ¢ ŗǾ  ╒ Еűδˆ  Í ŗŵΎ ̄  Ñ΅  ι ÑΎ · Ńˇ Þ ι ŚΌ ̄   ŗΌ Á ŗŵůΈ ňё Â ĶŷźŶ˙ ¢ Њ ĶΟ ›ŶΌ

ø Í Ń΅  ¢ ŀź ĹŶΌ  ̄  ŀΉ ¢  śŷΓ ¢ А  śΉ  Ķ₤ ¢ Á ŀ΄ ³ ŗ₤  ̄  Ä ¢  ŗδţΎ ± Ķ  

 ЙΉ Þ ڈ Ä ̄  À ĶΈ ¢ Þº Ķſ Ê ↨Ǽ ÞÑŵƒ ŃΆ ¢ Þ¦ ĶŹΆ  ̄  ĶŶΟ  śΉ  ķǾ Ķ¯ ŘŴŷˆ ŕΌ ŗΈ ŕΈ £ ĶŷǼ ŔŮ˜ ¢  ŃΎ ± Ä Á →ŧΈ Þ Ńˆ
 ¢ ŕΏ κ  Í ŗŵΎ ̄  ŚŵΌ ¬  ŗ΅ Ã ŗαųǼ ¢ Ń  śŻ·  ╒  śŷ· ŀſ ›Έ ŕΏ κ Ê ńſ  ŗ΅ ŕΏ κ Є ŗŹǽ º Ķſ Ê ↨Ǽ Þ ŃŦŵˆ ÞŒΉ ŀό  ̄  Ä

 А ³ ¢ ›Έ  ̄  Ä ¢  ι ¥ Ķſ ŏά ŃůΨ œſ Ķ΄  ̄  Ä ¢ ňέ ĶŢˆ œſ Ķ΄ ŚΌ ĹΎ Ķω őΎ ¢ ÑΎ ø ι  ĶΎ ¬  ̄  ¢ Ń΄ ĺųǼ ¢ Ń ŚΈ ŗ΄
  ŗ΅ ÃÔ ĶŷŶƒ ÑŷΎ ŃΎ ¬ А Á ¢ ŗ˜  ╒  ś΄  ύ˜ ĺũά ¢ ⅜ ̄  ĶΉ Ñ΅  ι  ŀźΈ ¢  śŹΜΈ øÃ ŗΌ  ĶŢΌ Ķǽ  ĶΉ Ń΅  ĶŷΌ ¢ Ńˆ  ̄  ŗΧ Ńⁿ  ¢ ̄  ŗΧ

  ĶΌ ̄   Ń΅ Б ŀŷΏ ĶŶΉ ›Έ А  ś΄  ύ˜ ŇǼ ÞА  ś΄  ύ˜ ³ ¢ ›Έ £ ¢ Þ Ńˆ ø ĶΡ ŗΌ Á ŀ΄  ¢ ńſ Ĺυ őΎ ¢ ÑΎ ķΉ ĶǼ А  śΉ  Ń΅
  ̄  Ä ¢ Ã ŗΌ  ĶŢΌ Ķǽ  ĶΉ κ ¬ ķΉ ĶǼ А Ñ΄ ύ˜ Ç ŗ· ĶΈ ÑǼ ŗΨ А Â ¢ ŗά ¢  Ń  ̄  ŗ˙ Ś¯ ŗūǿ ›Έ ňά ¬ Ń ÑźΊ ŀΈ ÞÃ ŗΌ

 Ã ĶŸǼ øŖΎ Ń΅ ¦ ŗΫ  śˆ  ¢ ¤ ¡  Ń  ̄  ŗ˙ µ Ķǿ Ñ΅ Ã ŗΌ  ĶŢΌ Ķǽ  ĶŷŸ΅ ÑΎ  śˆ  Ê →ŷΈ  Í ŗŵΎ ̄ Дůγ¯ ‹Ǽ ¢  ̄  Ä ¢  ̄  Ä ŀΉ ¢
  ź ŇδΉ ¢  ╒ Ã ŗγΎ ŃǺ ÑΉ ¢ ± Ä ̄  ŚΌ  śˆ   ̄  Ä ŀΉ ¢ » Ń¯ ø›Ό  ι ̄   Ńⁿ ¢  Ń΅ ŕſ  Ņ΅ ¢ │  śŻΉ  ╒ Љ Ńƒ Ѓ Ķź· ĶΈ  ̄  Ä ¢

  ĶŠΎ ŃŲΨ ›Έ ŕǼ ›Ό  śƒ  ĶǼ  śΏ  ύǽ50000 ÞŕŪųźˆ  ̄  Ä ŀΉ ¢ ‹Ǽ ¢  śˆ  ДŶũ΄ ŀſ ø›Ό  śƒ  Ń΅  Ńűˆ  Ń ĶũΈ 
80³ ¢ ŗά Ä  ̄  Ä ¢  ↓źΈ ŗŵ΅ - ŕŪųźˆ Ň΅ ĶΈ36őƒ £ ¢ ŚΌ Ã ŗΫ Ä ¬ Þ ↓źΈ ŗŵ΅   ̄  Ä ¢ ›Ό ŕŪųźˆ  ╔ ¢ Ä ŕΏ κ œΠŷˆ 

  ĶΟ œΞŪΈ ŚΌ Ĺυ ›Έ  śΉ  ύǽ  ╒ Ã ŗγΎ ŃǺ  śˆ  ³ ¢ ª Ń˙ Śˆ ¢ ø ι  ¢ ŗΌ ›ω Śⁿ ŕŪδųź Ê ↓ųź· ¢ Ã Ķϊ
 Ê ↓ųź· ¢  Ń Ã ŗγŪųźˆ  ╔ ¢ Ä  śΉ  ¡ ›Έ  ŀůΦ  ̄  Ä ¢  śŵφ  śˆ  Ã ŗγŪųźˆ Ã ŗΫ Ä ¬ Â ¢ ÑųΉ ŗδ΅  ι  Ķƒ ń  ĶΉ Ń΅  ĶŷΈ Ķˆ

 Ç Ä ύ˜  ╒ ³ ¢ ø ι  ĶΞǽ  ŗΌ œŶΞΈ ŚΌ  śŵφ Á ĶΟ  ĶΟ ŕŪδų  śˆ   śΉ  ŗΌ ŕΏ κ œΠŷˆ Ľźſ  ╒  ̄  Ä ŀΉ ¢  ̄  Ä ¢ ‹Ǽ ¢
 Ê ↓ųź· ¢  ŗ΅ Ã ŗγŪųźˆ Śũ΅ ĶΈ Þ³ ¢ ŗά ¬ Þ‹Ǽ ¢ Þ Ä ̄  ŀΉ ¢ Ñ΅  ι ´ ̄  ¢ łΆ Ê ↨Έ  śŻ· ³ ¢ ›Ό Ѓ ĶǼ  ŗΌ ĺź· ›ŷΎ ŃǺ
 Ĺυ ÑΎ  ̄  Ä ¢  ĶΠΉ Ä Ń΅ ´ ̄  ¢ łΆ ÑΎ ›Έ ⅜ Ķˆ ŚΌ ⅜ Ķˆ ø śŻΕ Ķǽ  ĶΉ ĶǼ  Ķź΅  ̄  ŗ˝  Ń  śΉ  ĶŹю ŕΏ κ œſ ڈ Ã ĶΌ Ä  ̄  Ä ¢  śΉ  Ń΅ Ј Ķ

ŵ˘  ŗΌ ĶΈ Ñ΅  ι  Ķ˜ ŀΈ ŔΌ ¢ ÑźΊ ŀΈ Śⁿ Ç Ä  śˆ  ¼ ĶűΨ ¢ Þ ι ňέ ¢ ŀź Å ĶǼ А  Ń΅ ŀźŠΈ ¢ Ô ¢ ̄  Ŕźⁿ ķǾ Ķ¯  Ķſ Ķſ  ŗǼ ō
  śˆ  ÑǼ Ä А  śΉ  ŗΌ  Ń ļźΆ ↓źΈ ø ι ō΄ ¢ Ä  Ń ŕŪųźˆ ļźΆ ↓źΈ Ľźſ  ╒  ¢ Ä ŁŷŹ΅  ̄  Ä ¢  Ä ̄  ŀΉ ¢ Þ ι ›Έ ňά ¬ Ń
  ¢ Ä ŁŷŹ΅  ̄  Ä ŀΉ ¢  śŻ· ³ ¢  ι œΞŪΈ Њ ĶΟ  ĶŷŦŷφ ĺˆ ¢ ̄  Ç ¢ Ńſ őƒ ŚΈ ŗⁿ ŔŷǼ А  Ń΅ ŁźŠΈ ¢ Ô ¢ ̄  Ŕźⁿ ķǾ Ķ¯  Ķſ Ķſ

ˆ  śˆ  ¤ ¡ ›Έ А  śΉ  Ń΅  Ń΅  Í ¬ ľźǼ Ńƒ  Ń  ̄  ŗ˙ Ê ¬ Ķźŷſ Á ĶΟ  ĶΟ  śΉ  Ń΅ œΎ ŀŠƒ ›Έ ŕŪųźˆ ŕΏ κ Ê ńſ  ŗ΅ ŕŪųź
 Ñŵ¯ Ķ  ĶΟ  śΉ  Ń΅  Ńűˆ  śŭˆ ¢ Ä  ╒ ŕΏ κ Ê ńſ ÑųΉ ŗδ΅ Ã ŗΌ  Ķƒ Ń΅  ŁΉ ĶŶΎ 350ڈ Śⁿ ÑΎ ›Έ ø ĶΡ  śΏ  ĶǼ  ŗΌ Ŕ΅  ↓źΈ ŗŵ΅ 

Ê ̄  ĶΟ  ŀΎ ŀǼ А ŕŪδţˆ ¢  ̄  Ä ŀΉ ¢ Ñ΅ Ã ŗΌ  Ķƒ Ń΅ œź ¢ 
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  ╒  Í ŗŵΎ ̄  ŘŦ΅  ̄  Ä ¢ ›Ό  śƒ  ŗΌ ¥ ĶŠ· ĶŭΈ  ╒ Ã ŗΆ ŗ· ŔΌ  ŗΨ ŘŦ΅ Þ Ńˆ ø śΏ  ĶǼ  ĶΎ Ķŷſ ŕŪδţˆ ¢ Â ̄ ˆĶΈ  ś ڈ   ¢  ╒  Ń΅
 ›Έ  Í ńŹŴţ΅  ╒ ŚΈ ĶΉ ŀſ ŔΌ Ñ΅  ĶŢΌ Ķǽ  ĶΉ Ń΅ ›ω ÑΎ  ↓ũΈ  Í ŗŵΎ ̄  Ј ŗ΅ Ñ΅ Ã ŗΌ  ĶŢΌ Ķǽ  ĶΉ Ń΅ ¶ Ń˜ ÑΎ ›Έ ø Í ńųΉ ¡

 ̄  ¢ ŀΉ ĶŶΎ ¢  Ń ³ ¢ Þ ι  ĶΎ ¡ Śⁿ ŘŦ΅ ŗǼ ›Έ ĺэ  Í ŗŵΎ ̄  øÃ ŗΌ  Í ńŹ΅ ø ι ¥ ̄  Ä Ń˘ Ĺ‚ А  śΉ  Ń΅ œŶ˜  śˆ  Ê
  Í ̄  ŗΧ Á ĶΟ  ¢ ńſ  śˆ  ķˆ Ñųŵſ  ι ›ω Ç ̄  ¢ ¬ ¢ Ѓ ̄  Ķі őΎ ¢  śŻ·  ╒  śΉ  ĶŶΟ À ĶΈ » Ń¯  ̄  Ä ¢ » Ń¯ Þ Í ŗŵΎ ̄  Ñ΅  śŻ· ³ ¢
 ķǾ Ķ¯ ŕǼ ĶŸΈ  ¬ ŗΈ Ń £ ĶŷǼ ø ι  ĶΟ  śΉ  ° ŗǼ  ŗ΅ ¥ ĶΎ ¢ Ä ̄  А Ã ŗΆ ŗ·  ̄  Ä ¢  ŗ΅ º ĶΈ ¬ Þ ŗ΅ À ¬ Þ ŗ΅ Á ¢ ŗ˜  ╒ Â ĶŢˆ Ä ŀŷΌ

Ǽ őƒ Ã ŗŶǼ Ñ΅ Ś₣ ŚŸ΅ ¥ Ķſ ŚŹǽ ¢ Ĺυ  śˆ őƒ Śⁿ ¢  ŃŴŷΎ Ńˆ  ̄  Ä ¢  ι  Ķƒ ĶǼ  ŗΌ ŔŢǿ ĺųźǼ Ä Ń  Í ŗŵΎ ̄   Ń΅ Ķ
 Ĺˆ ¬ Ńſ ± А ³ ¢ Þ›Έ  śΉ  ŗΌ Â ĶŸΈ  ╒ ³ ¢  ̄  Ä ¢  ι Â ĶŸΈ ¥ ̄  Ķⁿ  ¢ ↨Έ ø ι Á Ä ŃŧΈ  śˆ  Ã ŗΰŶůΫ А  Í ŗŵΎ ̄
 ÞБ  śΏ  ĶǼ А ›ω Ê ̄  ŗΧ  Ń  ̄  ŗ˙ œŶΞΈ  ̄  ŀΉ ¢  ╒ ŒΉ Łŵſ ³ ¢ ĺŷΎ ¢ Ç Ä őƒ ķǼ  ŗΨ  ι Ŕ΅ ĺŷΎ ¢ őΎ ¢  ŃΆ ¢ ›Έ ŒΉ Łŵſ

ŘųΎ ¬ Ј ĶŶΉ ŀſ А ŒΉ Łŵſ Þőƒ Ê ̄  ĶŶΟ  Ķźŷ΅  Ńųź·  śˆ   ↨ŶŪ΅  ĶŷźŲά ø ĶΡ ŗΌ ³ ĶũǾ ¢  ĶΟ ŚΈ Ä ŃŧΈ  ̄  Ä ¢  ĶΡ ŗΌ ³ ŗũ ¢  Ń΅ 
  Ń  ̄  ŗ˙ œŶΞΈ  śˆ  ¢ Ñ΅  ι  ̄  ¢ ŀŲǾ А ¥ Ķſ ³ ¢  ĶŢŷǼ Â ĶŸΈ ν ¢ Ä  śŷΕ ̄  ›Έ őŵΈ ³ ¢  ̄  Ä ¢ ŒΉ ¢ ¦ ŗΩ ¢ őΎ ¢ Â ĶŢˆ Ä ŀŷΌ

Έ Â ĶŢˆ Ä ŀŷΌ  Ń΅  ŗΌ À ĶΈ  κ ĶΈ  śˆ  Ĺ· Ä ¬ А ŕΎ ŃǺ Śⁿ ¿ ŗ·  ╒  ↨ŶŪ΅  ̄  Ä ¢  ŗΌ œ¯ ĶǾ Ç ŀΏ Ķ  ĶΟ  Í ŗŵΎ ̄ Â ¢ ¬ Ń Â ¢ ¬ ¡ ›
 ÑŲή˙  ¢ ńſ Śⁿ  ĶΟ  ≡Ǻ øЄ ›Έ őŵΈ  Í ̄  ĶŶΌ Ñ΅  ĶΡ Ã ŗΌ Ķǽ  ĶΉ Ń΅ ¶ Ń˜  ̄  Ä ¢ ¥ Ķſ őΎ ¢ Þ Ńˆ ø›ųˆ  Ń΅ œ¯ ĶǾ  ŗ΅ Ã ŗΰŶůΫ А
  ╒ Ê ̄  ¢ ŀΉ ĶŶΎ ¢ Є øЄ  ¢ ̄  ĶŶΌ  ŃΆ ¢ ø ι  Ķƒ ń  ĶΉ ̄  ŅΆ  śˆ  Ã ŗΫ Ä ¬ Þ Í ŀΏ Ķ  ̄  Ä ¢ Â ĶūŲΫ ›ŶΌ Śⁿ  śů∆ ̄  ®  ╒  ≡Ǻ øЄ  Ä ¢  ι

Ê ̄  ¢ ŀΉ ĶŶΎ ¢ А ³ ¢  ĶŷźŲά  ŗΨ  Í Ń΅ Á ĶΟ ⅜ Ķˆ ÑΎ ›Έ ø ĶΡ ŗΌ œ¯ ĶǾ ›Έ œΞˇ Є Ķź· ĶΈ ŗ΅  Í ŗŵΎ ̄  Ç ŀΏ Ķ Ç Ķŷ  śΒ  Śⁿ  ĶΟ 
 ª Ń˙ Śˆ ¢ Þ ι ›Έ ŕŪųźˆ  ŃΌ ª Ń˙ ŇǼ È ¬ ¢ Ń ¢  ŃŴΈ ›Ό  ι ̄   Ń΅ Á ĶΟ  śˆ  І ĶŶΎ ¢  śΒ  Є Є Ñ΅ ÑŢΌ Ķǽ  ĶŷŸ΅ ›ω
  ╒ Â ¢ Þ›Ώ ĶǼ  śΏ  Ķ ĹŵŶˆ ›Έ ŕŪΧ Ń΅ ¿ ŗ·  ŗǼ ø ι  ¢ ŗΌ  ĶΊ ńſ Ç ¬ ĶΎ ± Ĺυ ŕŪΧ Ń΅ Śⁿ ›Έ  Í ŗŵΎ ̄   śˆ

Ο Ê ń΅ » ύǿ ķˆ ÑΎ ø ι ŚΌ ̄   ¡ Śŵǽ  śˆ   śΉ  ĶΈ ± Ĺυ  ŁΉ ĶŶΎ ڈ őΎ ¢ А  ≡Ǻ øЄ Â ¢ Þ⅜ Ķˆ ŚΌ ⅜ Ķˆ  ŃŴΈ Þ ŗΌ Ј ¢ Ä ̄  ̄  Ķ
 ›Έ ø Ķ₣ ›ω Á ĶŮΰΉ ¢ Ј ŗ΅  ĶΟ ⅜ Ńſ  śŻ·  ╒ Â ¢  ¬ ŗǿ  ŃŴΈ Þ›Ό  śŢ∆ ¬ ⅜ Ńſ  ̄  Ä ¢ ›Ό  śƒ  ĶǼ  ╔ ›Έ  Í ŗŵΎ ̄   ŗ΅ Ã ŗΆ ŗ·

 ¥ Ķſ ³ ¢ ÑŪδŶΌ  śΉ  ›Έ Þ ¢ ŗΌ  ¢ ńŹ΅ Ã Ķϊ  śŻ·  ╒  śŷ· ŗΦ  Ń ĺэ œΎ ̄  Śⁿ ķǼ  ↓ũγΈ  Í ŗŵΎ ̄   śŵŹѓ øА  ŁΉ ĶŶΎ ڈ А
ø ĶΎ ¬  Ń΅ Á ĶŮΰΉ ¢  ĶΟ ĺźˆ Ê ¢  śŻ·  ╒  ≡Ǻ øЄ  śΉ  Ã ŗω ¢ Ñ΅ Ã ŗΌ  ̄  ¢ ŅΆ  Ńųˇ ›Έ  ĶΟ  

 ÑΎ Ç Ä Þ Ńˆ øÃ ŗΌ  ĶŢΌ Ķǽ  ĶŷŹ΅ ̄   śŷΈ Ķˆ  ╒ ¤ ¡ ›Έ Ç Ä Þ ι ŚΈ ĶǾ А  ŁΉÔ ¢ ŃΆ őźſ Śỳ ̄  Ķƒ  ŗǼ ¥ Ķſ Ê Ńˆ Ä ¬ Ê ¢ Љ Ķſ
 Ńј А Ћ ŚΊ ŀΉ ĶΡ  śΉ   ≡Ǻ øЄ ›Έ  śΉ  ĶΈ ±  ╒ Ã Ä ŅΎ ŃŴΉ ¢ Ñ΅  ι  ╒ ŕƒ  ╒  Ń΅ ÑŭũΦ ¢ Ä  ŗ΅ ¤ ¡  śŷΓ ¢ ⅜ Ķˆ  ╒ Ê ¬ ¢ ± ¡ őΎ

  Í ̄  ĶŶΌ  ̄  Ä ¢ І Ķŷźˆ  Ķƒ →ŷƒ ŗˆ  Í ̄  ĶŶΌ  śŻ·  ╒  śΉ  ĶΠⁿ  ŃΌ Ķſ  śˆ  Â ĶŢˆ Ä ŀŷΌ  ŗ΅ Ã ŗΆ ŗ·  ╔ ĶΟ  ╒ ŕΈ Þ Í ̄  ŗΆ
 →ŷƒ ŗˆ  Í ̄  ĶŶΌ Ñ΅ ›Έ  śΉ  ĶΈ ± ³ ¢  Ķ₣  ĶΎ ĶŹ΅ ¬  Ń΅ À ĶŶΟ ÑΎ  śΉ   ≡Ǻ øЄ ø Ķ₣  Ķź΅ ¿ ŗδŸˆ  ̄  ŗΧ Ńⁿ  ĶΟ Ê ¬ ¢ ± ¡ ŕΎ ŀΌ ĶťΈ  
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  ŗ΅ Ã ŗδΏ ¢ Ä ̄  ĶΟ ÑΉ Ķό Ķ˚ А Ã Ä ŅΎ ŃŴΉ ¢ Þ śˆ  Ã Ä ŃŸˇ ŕǼ ŕǼ  ̄  Ä ¢  ś₣  śƒ  ĶǼ  ╔  Ń΅  ĶšŹǽ ›Έ Ã ŗγΎ ŃǺ Ç Ä  ŗ΅ Ã ŗδΉ Ķŷźˆ
 ›Έ Ã Ä ŃŸˇ Â ¢  Ń΅ ĶǼ  śů∆ ̄  ®  ╒  ≡Ǻ øЄ  śˆ  ŔźΊ ¬ ĶΈ  ╒ І Ķŷźˆ  →ŷƒ ŗˆ  Í ̄  ĶŶΌ Þ Ķ₣  ĶŢųˆ  ĶǼ  Ķź΅ Á ĶΟ  ĶΟ  śŷųź  ° ĶŹ΅ ¢

Ǿ ξ Ķ˚ ³ ¢ Þ śŻ·  ╒  śΉ  ¢ Ä Ń΅  ¬ ¢ ± ¡  ŗ΅ ňά ¬  ŅΎ ŃŴΉ ¢  ŗ΅  ≡Ǻ øЄ Â ¢ ›Έ  śΜΚŢΉ ø ś₣  śƒ  Ń΅  ύŹ΅ ŗŹ΅  ŗ΅ Ã Ä ńǼ А ĹΈ ŗų
 ŗŵŴŷΎ ¢  ڈ ̄  ĶΡ  ̄  Ä ¢  ̄  ŗδΏ ¢ ̄ ̄ œΎ ╒  ڈ   ›Έ  śΉ  ĶΈ ±  ╒ Â ¢ ø Ķź΅ ÑΉ ĶΈ ŃǼ  śΉ  ĺŷŶΉ ̄  ŗΆ-  śŻ·  ╒ Â ¢ Þ ś₣  śƒ  Ń΅  ¢ ŗΌ ŕΎ ŁΉ ¢

ø Ń Ã ĶΌ Ä  ś₣  śƒ  Ń΅ Á ¢ ̄  ¡ Ç Ä  Ń΅  ĶǼ Þ ╖ Ľŷφ  Ń ŕŪδţˆ ¢ Ç Ä  ŃΆ ¢ Ñ΅  ĶΎ Ķŷſ Â ŗΫ Ķ΄ ÑΎ  śΉ  Ã ŗω ¢  

)ˆ ¤ ¢ ňųźΊ ¬ ¢  Ķ₧" ĶΎ ¬ Ä ńΆ Ķſ ´ ŗΰŷˆ Ê Ńˇ " śΏ  ŗΌ ›ŪΫ  ̄  ŀ¯(  

 Є ŗά ڈ А ¤ ¡ Þ śΚΏ ĶǼ ⅝ ¢ ¤ ¡ ÞķǾ Ķ¯ Ñ΅  Ķ₣  Ķƒ ĶǼ  ĶΎ ĶΠǼ  ŗ΅ Â ¢ Ĺ΄ Ä ³ ¢ Þ Ķ₣  Ķƒ ŗΌ  ĶΉ ĶǼ  śŻ·  ╒ Є ŗά ڈ А Â ¢ Ĺ΄ Ä ŇǼ
Ή  Ķ₤ ¢  ŗ΅ ³ ¢  ŗΨ  ι  ĶΌ ̄   ŗˆ ›Έ  Ä ± Ķſ ›Ό Ä Śⁿ  ≡Ǻ øЄ  ŃΆ ¢ Ñ΅  ĶźΆ  Ķź΅ ÑΉ ĶΈ ŃǼ ÑΎ  ŗ΅  ≡Ǻ øЄ  ŃŴΈ ø ĶźΆ ŗΌ ŔΏ ĶǺ  ĶΟ  śŻ·  ╒  ś

 œŷŪδ Ä Ń З ¢  Ń΅ ĶǼ  Ń  Í ŗŵΎ ̄  ̄  Ä ¢  ś₤ ¢  śˆ  ŔΏ ĶǺ  ¬ ŗǿ Ñ΅  ι Ê ̄  ¢ ¬ ÑΈ ® З ¢ А  ≡Ǻ øЄ ø ι ›ω  ̄  Ķźƒ Ê ̄  ĶŦΈ Ń΅
 ŚΌ ̄   ĶǼ Ê ¬  ¢ Ņˆ ÑΎ  ŗ΅  ≡Ǻ øЄ Â ¢ őƒ ¨ ¡ Ñ΅  Ķ₣  Ķź΅ Á ŃǼ  Ķˆ Â ŗ΅  śΉ   ≡Ǻ øЄ Ñ΅  ι ÑΎ ´ ̄  ¢ ŅΆ Ê ↨Έ ø Í Ń΅ Ê ̄  ŗΧ Є ŗά ڈ

éŚ₣ Ê ¬  ŗ΅ Â ¢  śΉ  Ã Ä ŅΎ ŃŴΉ ¢  ¢ Ņˆ  ŗǼ Þ ι  

Śˆ ¢ Ê ̄  ĶŦΈ Ń΅  ╒  Í ŗŵΎ ̄  ŕˇ ¢ ̄   ĶΟ Â ¢ ø ι  Ķƒ ¡ Śⁿ  ڈ ̄  ĶΡ  ̄  Ä ¢  ι  Ķƒ ¡ Śⁿ  ̄  ŗδΏ ¢ ̄ ̄ ¢ ˇŃųź· ŕ  ڈ    ĶΟ  śŷΚ  śΉ  ĶŹ΅ ª Ń˙ 
 ³ ¢  ŗ΅  ≡Ǻ øЄ  śΉ  Ã Ä ŅΎ ŃŴΉ ¢ Ñ΅  śŻ· ³ ¢ ø ι ›ω Ê ̄  ¢ ¬ ÑΈ ® Ј ŗ΅ ŚųΉ ¢ А  śΉ  ĶΞ  ŗ΅ ŕˇ ¢ ̄   ╒  ≡Ǻ øЄ  ŃŴΈ ›Ό  śŢ∆ ¬  ĶΞ

 Ã ŗδΉ Ķŷźˆ  →ŷƒ ŗˆ  śΉ  Ã ŗω ¢ Ñ΅  Ķ₣  Ķź΅ ÑΉ ĶΈ ŃǼ  Ń ¥ Ķſ ³ ĶΎ Ń  ĶΟ  śΉ  ¢ ŗγſ ¥ ̄  Ķⁿ  ¬ ¢ ± ¡  ŗ΅ ¥ ̄  Ķⁿ Á ύ˝  Ń΅  Í ¬ ⅜ Ķˆ  ĶΟ
 А  ĶŢũ΅ Ķ  ̄  Ä ¢ Ś₣ Ј ŗΌ Ļя  Ń  śŵŻũΈ ³ ¢ Śⁿ ›Έ Â ĶŢũ΅ Ķ Ñ΅  ĶΡ Ã ŗΌ Ķǽ  ĶΉ Ń΅ ¶ Ń˜  śˆ  ¤ ¡ ›Έ Þ Ńˆ ø Ķ₣  Ķź΅
  Í Ń΅ ³ ŗũŧΈ ÑΎ Śⁿ ¨ ¡  ŃΆ ¢ øЄ øЄ  ¢ ̄  ĶŶΌ ø›₣ Ê ¬  Ń΅ À Ķя ¥ Ķź· ŗŸˆ Ê ̄  Ķˆ ÑΎ А  ≡Ǻ øЄ  ╒ Ã ĶΌ Ä  śΉ  ĺŷŶź· ̄  Ķ
  ŗΨ  ι  ĶΌ ̄   ŗΌ  ŗΆ κ  Ń Ä ¢  Í ̄  ĶŶΌ Śⁿ ¨ ¡ Â ŗΫ Ķ΄  ĶΟ Ã Ä ŅΎ ŃŴΉ ¢  ̄  Ä ¢ ›Ό ›Έ  śΉ  ĶΈ ±  ╒ Ã Ä ŅΎ ŃŴΉ ¢ Śⁿ ¨ ¡ ŔΌ Ñ΅  ι  ĶŢŴ· Ñ΅
  ̄  Ä ¢  ڈ ̄  ĶΡ  śˆ  ª Ń˙ ŇǼ Ñ΅  ĶΡ Ã Ä Ń΅ ´ ̄  ¢ ŅΆ ›Έ  śŻ· ³ ¢ ø ι ¥ Ķſ А ³ ŗũ ¢  ̄  Ä ¢ Á Ńˇ ŚΌ Ĺυ  śŻ·  Í ̄  ĶŶΌ ÑΎ

Ό  śů∆ ̄  ®  ╒  Í ŗŵΎ ̄  Ĺź· ŗŸˆ А Â Ķ Â ĶŹ΅  ╒  ̄  ŗδΏ ¢ ̄ ˆś  ڈ   ª Ń˙ ŇǼ  ̄  Ä ¢  śΉ  ĶΠǼ ›ω ¢ ª Ń˙ ŇǼ Þ ι ŚΌ ̄   ŗ
 ›Ώ ĶǼ Ê ¬ ¥ Ķź· ŗŸˆ Ê ̄  Ķˆ Ç Ä Śⁿ  ŗ΅  ≡Ǻ øЄ  śˆ  ª Ń˙ Śˆ ¢ Þ›Ό  ι ̄   ĶΠǼ Ê ̄  ĶŦΈ Ń΅  śŻ·  ╒  śΉ  ĶǼ  ╔  Ń Є ŗά ڈ
 őˆ ̄   śŷΓ ¢  ŗ΅ Ã ŗδΉ Ķŷźˆ  Ķƒ →ŷƒ ŗˆ  śŻ·  ╒ Ê ¬ ¢ ± ¡ А Â ĶŢˆ Ä ŀŷΌ ›Έ ĸˇ  ̄  Łź·  ̄  Ä ¢ ¥ ¬ Ķź΄ А Ћ ŚΊ ŀΉ ĶΡ Є øЄ  ŗǼ

ŵΈ  Ń΅  Ķťź· ̄  Ä ¢  ś₣  śƒ  Ķ₤ ¢  Ńø ś₣  śŢ∆ ¬ ¿ ŗδŸˆ ›Έ Ê ¬ ¢ ± ¡ А ő  
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 Ĺυ А ňά ¬ Ń ÑźΊ ŀΈ øÃ ŗΌ  śˆ  ňά ¬ Ń ÑźΊ ŀΈ  ŗΨ Ђ øŔΎ ¢ ›Έ ÞÎ ¬ ŗŸΈ ø ĶΡ Ã ŗŸ΅  ̄  Ä ¢ ¥ Ķſ őΎ ¢ ›Έ ›Έ  Ńǿ ¡
 ¥ Ķſ ³ ¢ Â ĶΞΈ κ ¢ ДǾ  ̄  Ä ¢ ›Ό  śŢΛ΅ ›ƒ Ķſ А  ś΄  ύ˜  śŷΓ ¢  śŷΓ ¢ ¿ ŗ· ķˆ ø›Ό ŚŸ΅  śΉ  ›Έ  śˆ  ¤ ¡ ›ƒ Ķſ Ê ̄  Ķˆ  ŗ΅

  Ń Ã ŗΨ Ķſ Ê ̄  Ķˆ А ňά ¬ Ń ÑźΊ ŀΈ  śΉ  ›Έ  śˆ  ª Ń˙ ŇǼ Ñ΅  ι ÑΎ ´ ̄  ¢ ŅΆ Ê ↨Έ ø›Ό  śƒ  Ń΅ ňˇ ŗ΅ А  śΉ  ¢ Ä Ń΅  ¢ ̄  ŗΧ
 ÞÃ ŗΌ  ĶŢΌ Ķǽ  ĶŷŸ΅ ŘŦ΅ Śⁿ  śŻ·  ╒ È ńΆ ŔŮ˜ ¢ ³ ¢ ›Έ  śˆ  ª Ń˙ Śˆ ¢ ø ι А ДΉ Ä  śˆ  ¤ ¡  ̄  Ä ¢  ι  κ ¢ ڈ ´ ĶΟ Ń

 ¿ ŗ· ŔΌ  ̄  Ä ¢ Ã ŗΌ  Ķƒ ¡ ›Έ  śˆ  Ã ĶŸǼ"ŚŶŮ˜ ¢ "›Έ È ńΆ ŔŮ˜ ¢ ø›Ό  śƒ  ύŸ΅ Ј ŗΌ  ¢ ŀź Ĺźū„ Ê ńſ Ĺυ őΎ ¢ 
  ŗ΅ Â ĶŪΫ  Ä Á ĶΉ  ╒ ňά ¬  śŷΓ ¢  ŀůΦ  ╒  śΉ  ŗΌ  ¢ ŀź  Ń ‹Έ ± Ńˆ А  ĶŢˆ Ä ŀŷΌ  śΉ  Ã ŗŸŷǼ ķǾ Ķ¯ ŚŶŮ˜ ¢ Śűδ΅ ÞŚ₣

  Ń Á ĶΉ  ╒ £ ĶŢ΅ А Â ¢ Þ›ω  Ń Á ĶΉ  ╒ Â ¢ Ñųŵſ ÞÁ ĶΉ  ╒ ķǾ Ķ¯ Śűδ΅ ø Ķ₣  ĶΎ ύŹ΅ ¬  Ń΅  Ķẁ Ä ¢"Ňά ↑ũųΎ ¢ ¥ Ķźűδ΅ "
ŬǾ ¤ ¡ ›Έ Þ ι ĹΆ ¢ ŗˆ ÞЙΆ Ј ύǽ  ŃŴΈ Þ Ķ₣  Ķź΅ À ŗή΄  ŗ΅ ¥ Ķſ ³ ¢ Ê ̄  ĶŶΌ  śΉ  Ã ŗΆ ŗ· ¤ ¡ Ñ΅ Ã ŗΌ  ̄  ¢ ŅΆ Ńųˇ  ĶΟ ¥ ¢ Ń

 Ê ↨Έ ø śŻΕ Ķǽ Зŵǽ  ≡ƒ Śⁿ Ê ° ĶΡ А ķǾ Ķ¯ Śűδ΅ Þ ś₣ ŚΈ ¬ ¡  ≡ƒ Ĺυ ķǾ Ķ¯ Śűδ΅ Ñ΅  ι ÑΎ ´ ̄  ¢ ŅΆ Ê ↨Έ £ ¢
 ¢ ōŵ˘ È ńΆ ŔŮ˜ ¢  ̄  Ä ¢  śΏ  ĶǼ  ĶΎ ¬  ύǽ  śˆ  ŚŵΌ ¬ ЙΉ  śΏ  Ķэ  ╒  śΉ  ύǽ  śˆ  ŚŵΌ ¬ І ¢ Ń  ŗ΅ ³ ¢ Ñ΅  ι ÑΎ  ŁΉ ĶŶΎ ڈ őΎ

 Ŕ΅  śˆ  Ŕ΅ ø ι  ¢ ńſ Ĺυ  Ń  ̄  ŗ˙ œΞţź· ŗΧ  ŃŴΈ ōŵ˘  Ķˆ  ĶǺ ŗŹǽ őΎ ¢ Ñ΅ ›Έ Â ĶŢˆ Ä ŀŷΌ  ι ōŵ˘  Ķũά ¢9 Â ¢ ←ŶΈ 
 ø›Ό  ι ̄   śŢΕ ̄  ÑŪδŶΌ  śˆ  È ńΆ ŔŮ˜ ¢ ›Έ ³Ô ĶΌ Ã ŗΫ Ä ¬ ĺŷŶź· ̄  Ķ12-11 Śⁿ ¨ ¡  ̄  Ä ¢ ›Ό  ι ̄  Śⁿ őƒ 10 
ø›Ό  ╔ ¢ Ä  śŷΕ ̄   ╒ È ńΆ ŔŮ˜ ¢ ›Έ ³Ô ĶΌ Ã ŗΫ Ä ¬ ĺŷŶź· ̄  Ķ Â ¢ ←ŶΈ  

 ¢ Ê ↨Έ Þ Ńˆ  ̄  Ä ¢  śΏ  ĶǼ  ĶΎ ĶΠ· Śⁿ  ĶΟ øŚˆ ø Í ¢ ĺˆ Ń Ñſ ڈ őΎ ¢ ›Έ Ňά ↑ũųΎ ¢ ¥ Ķźűδ΅ Ñ΅  ι ´ ̄  ¢ ŅΆ Śˆ Є ŗŹǽ őΎ
 È ńΆ ŔŮ˜ ¢  ĶΎ ¢ Ä  śŻ·  ╒ Â ¬ ‹ƒ  śˆ  ¢ Þ ι Ѓ ¡ ŚŵΌ ¬  śΏ  ŗΌ  śƒ  ŗΌ ³ ̄  Ķŷſ Þ ŗεΈ  ĶΎ ¢ Ä  ŗ΅ Ňά ↑ũųΎ ¢ Ê ŗŹτ ⅜ Ķˆ ŚΌ ⅜ Ķˆ

ø śųˆ  Ķ₤ ¢ Ç ŀΏ Ķ  ¢ ̄  ŗΧ  ¢ ̄  ŗΧ  śˆ  ³ ¢ Śⁿ  ĶŢŷǼ А Ã ĶΌ Ä Ñ΅ Ķƒ  śΏ  ĶǼ  ĶΎ ¬  Ń΅  

ˆ  śˆ  ÑǼ Ä А ŇǼ  ι Œŷˆ ¢ Ń΅ őΎ ¢ ›Έ È ńΆ ŔŮ˜ ¢ ø ĶΡ Ã ŗΌ Ķǽ  ĶΉ Ń΅ ŔŢǿ ¥ Ķſ З ¢  Ń΅ ÑŸ΅ ¥ Ķſ Ê Ńǿ ¡ őΎ ¢ ›Έ Þ Ń
  śŷŷſ ¨ Ńſ őΎ ¢  Ń Ã ĶΌ Ä ø ι  Ķƒ ĶǼ  ĶΉ ĶǼ  śˆ  Á ĶΉ  ╒ Œŷˆ ¢ Ń΅ Ñũδŵſ ŇǼ ÑΎ Œŷˆ ¢ Ń΅  ύź΅ ¢ ÑΎ ø ι Ѓ ŗΌ І ĶŪά Ń Ĺυ

 ̄  ŗίũΫ ¢ ŃǺ ¿ ŗ·  ŗǼ  ŀůΦ  ╒  śΉ  ĶǼ ŕſ ¨ Ńſ Ñ΅ Ķƒ Þ ι ¥ ̄  Ä Ń˘ Ĺ‚ Ĺυ А Śⁿ ›ω ¢ Þ›Ό  śŢŵǽ  śů∆ ̄  ®  ╒ ¦
 ›Έ ĺэ œΎ ̄  ³ ¢ Ã ĶŸǼ  Ń΅  ύΈ œΟ ø Í ń  ĶΉ Ń΅ ÑΉ  ĶŷΈ Ķˆ  ĶΟ І ĶŪά Ń А ª Ń˙ Śũ΅ Śⁿ  ŗ΅  Í ŗŵΎ ̄   ̄  Ä ¢  ŗΌ ÑΉ  ĶΊ ¬ Ķſ
 ŏά ŃůΨ А Ã ŗδſ ŗǿ А ĺэ ›Έ ø›Ό Śⁿ Ã Ķźſ ŗǿ Ê ̄  Ķˆ Ĺυ ›Έ ³ ¢ ›Ό Ä Þ›Ό ЙΆ Ј ¢ ŗγΆ Ã ĶźΈ Ķǿ Ê ̄  Ķˆ Ĺυ

 ĶźΈ Ķǿ  ŗǼ ›Έ ĺэ  ̄  Ä ¢ Ã ŗΌ  Ķƒ Ń΅ ÞÑΎ Ńųˇ Ĺυ Ĺυ øÃ ŗΌ  Ķƒ Ń΅ ĺũά ŗ΅ ̄   śˆ  ¤ ¡ Þ śŻ·  ╒  śΉ  Ń΅  ̄  Ä ¬ ›ω ¢ Þ›Ό Ã
ø ¬ ¢ ŗδŷΊ ¬  

" ŀˇ ŔŢǿ"  
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SHRI PRASANTACHAITERJEE (West Bengal): Mr. Vice-Chairman, 

Sir, in the background of serious problems in the Indian Railways, with the 

problems of railway safety, lack of passenger amenities, the lapses of 

Indian Railways in many other areas, we welcome this Budget. This Budget 

is better when compared to many other Budgets presented in recent times 

by various Railway Ministers. Our party welcome this Budget because of 

the fact that in the present Budget there is no hike on the passenger fare. 

There is no freight hike even on many items. Even in the last Budget, there 

was no hike in passenger fare. 

Sir, I could not find any programme in the present Budget with regard to 
electrification. I don't know what is the programme of the Indian Railways 
with regard to electrification. Though the electrification of the Indian Railways 
started way back in 1925, as per the figures of 2004, only 27 per cent of 
the Indian Railways is electrified. I have not seen the Railway Minister 
saying to that. I wanted to know as to what is the programme he has on 
electrification? How is the programme going to be implemented? It is a 
very important programme because it reduces India's dependence on diesel 
which we are importing now. Besides, it is an eco-friendly system. This is 
a very important point. I want to know from the hon. Railway Minister. 
Electrification should not be a programme for two or three or four years. 
So, I would like to know about the thinking of the Indian Railways on this. 

Sir, in the Budget Estimates we find that there is some improvement. 

There is an increase in the passenger receipts as well. In 2004-05, the 

Budget Estimateswere Rs. 13,940 crores and the Revised Estimates 

were Rs. 14,035 crores. So, there was an increase of Rs. 95 crores. If we 

compare the passenger receipts of 2003-04, it stood at Rs. 13,620 crores 

in the Budget Estimates and the Revised Estimates were Rs. 13,298 

crores. So, there was a shortfall of about Rs. 322 crores. And, in 2004-05, 

as I have pointed out earlier, there is an increase of Rs. 95 crores, while 

there was a shortfall of Rs. 322 crores. So, we find there is a slight 

improvement. Though there was an overall increase in 2004-05, the 

budgeted figure in respect of the upper-class fare — Mr. Pramod Mahajan 

trouched it in his own way — as shown in the Budget, was Rs. 3226.36 

crores, but the revised figure is Rs. 2819.05 crores. So, in the upper class 

passenger fare there was a shortfall of Rs. 407.31 crores against the 

estimated budgeted figure. So, taking many things into consideration, like 
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the civil aviation, passenger, etc., the Indian Railways should think over 

this — why shortfall is there on upper class earning how to make up this? 

Though, in 2004-05, it increased to Rs. 20819 crores in the revised 

estimate, as compared to the previous year, yet there was a shortfall in 

the actual earning in the upper-class passenger fares. 

Now, if we compare the goods earning in 2003-04, the Budget Estimate 

was Rs. 27,815 crores, and in actual it shows 27,617.96 crores in 

2004-05. In the Budget Estimate, it was 28,745 crores and in the Revised 

Estimate it is Rs. 40,450 crores. So, an improvement is there in the Budget 

Estimates. The Railway Minister has estimated the goods earning in the 

current year's Budget, as Rs. 33,480 crores. The increase in additional 

earning has been through proposed new measures and rationalisation of 

freight structures in 2005-06. There is a serious doubt that due to proposed 

rationalisation in freight, the prices of foodgrains, pulses, and certain 

chemical fertilizers will increase. It will hit the common people. This is our 

apprehension. On the other hand, the Budget has announced many 

concessions to the unemployed youth, farmers, milk producers, people 

affected by natural calamities. Some new trains have been introduced. 

Routes of some of the trains have been extended. 

There are a number of Committees with regard to safety performance in 
the Indian Railways, including the Standing Committee on Railways. They 
have made various recommendations, various suggestions on the safety 
performance issue. But could the Railways spend the Budget allocation 
for safety-related plan heads as compared to the total Plan size. My 
information is, 'No'. I would like to know why it was so. From 1999-2000 to 
2004-05 expenditure on safety-related Plan heads has varied from 22.35 
per cent in 1999-2000 to 35.33 per cent in 2004-05. Causes of consequential 
train accidents have been mentioned in the book 'Safety Performance', 
which has been circulated to us. On page 39, it is stated that accidents, 
occurring due to failure of Railway staff are coming down. During the period 
1999-2000, the figure was 287. During the period 2003-04, it came down 
to 161. Many of us think, accidents occur due to employees' failure only. 
But the figure shows that accidents occurring, due to the failure of Railway 
Staff, have really come down from 287 to 161 during a span of a few years 
only. On the other hand, failure of persons other than Railway staff, was 
105 in 1999-2000, and during 2003-04, it was 107 only. 
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What is the position of vacancy? We know that some drivers are forced 

to work beyond 10-16 hours. As on date, the vacancy in the category of 

driver in the Railways is 11 per cent. 

What is the figure of the training facility? There is a report that there is 

a substantial shortage in the facility, and even that capacity has not been 

utilised to the full. In the Indian Railways, there is the problem of time 

overrun and cost overrun. 

I have the figures of the Eastern Railways. The position of vacancies is 

like this. In the Eastern Railways, there are four Divisions. What is the 

position there? In the Sealdah Division, there are 66 vacancies of electric 

drivers. In Howrah, there are 148 vacancies of diesel drivers. In Asansol, 

there are 204 guard vacancies. In Malda, there are 68 diesel driver vacancies. 

I have figures of Eastern Railways only. 

Some of us talk about the failure of employees only, but the figures 

show otherwise. There are lots of vacancies. So, what is the decision of 

the Railway Minister? 

I have some information about underground Metro in Kolkata. The trains 
are operated with problems in breaking system. Very recently, when a 
driver and the other Railway staff protested that they would not operate as 
it might cause a serious accident, they were forced to run that train. At the 
next station, the passengers manhandled some of the Railway Staff. But 
the officials of the Metro Rail kept mum. They did nothing. 

Track maintenance is continuously being left in the hands of the 
contractors only. These are the serious lapses in the Indian Railways. 

At one point of time, there was a Railway Minsiter. She introduced 

Railway from Sealdah to Howrah. If you walk from Sealdah to Howrah, you 

will reach earlier than the train. Shri Pramod Mahajan was telling this. 

She issued a manifesto in writing that as Railway Minister she had 

sanctioned one Heart Transplantation Centre by providing funds from the 

Railway Budget. In one of the election manifestos, he had circulated, 

"this Railway Minister has done this But when I became the Member of 

Parliament, I had put a question to the then Railway Minister-they were 

on this side at that point of time -he replied," Railways have not taken 

any decision like that, at any point of time." So, this was..(Time-bell) Sir, 

I will take another three to four minutes. 
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THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Mr. Prasanta, 

how much time will you take? 

SHRI PRASANTA CHATTERJEE: Sir, I will take only 3-4 minutes. 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Okay. 

SHRI PRASANTA CHATTERJEE: No new railway line has been proposed 

for the States in the North-Eastern Region other than Assam. This should 

be noted and efforts should be made to complete the network of railways 

in the North-Eastern Region, so that meaningful breakthrough in the 

transportation problems of that region is achieved. 

The construction of railway line from Agartala to Sabroom, and from 

Agartala to Akhaura of Bangladesh should be taken up as a matter of 

priority. 

Lastly, I would like to mention about the problems faced by the 
metropolitan cities, I mean, the urban transport problem. The metropolitan 
cities have a very limited road space. Suppose in Calcutta, only six per 
cent road space is available. Delhi's underground metro has been planned 
to be connected with the Airport at the very initial stage which, in turn, is 
connected to the airport, but as regards Calcutta metro, it has not even 
been connected with important railway stations and Kolkata Airport. So, 
in all the metropolitan cities, particularly, which are having minimum road 
space, having the highest density of population, the metro should be 
extended and connected with the airport, with the important stations to 
minimize the urban transport problem in the cities. With these few words, 
I conclude. Thank you. 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Bhagwati 

Singhji: absent. Shrimati S.G. Indira: absent. Shri K. Rama Mohana Rao, 

you have only fifteen minutes please. 

SHRI K. RAMA MOHANA RAO (Andhra Pradesh): Sir, this has become 

a ritual for the hbn. Railway Minister to present his Budget every year and 

to allow the Members of Parliament and various sections of the society to 

analyse his proposals since they, if not properly put forward, may upset 

the purse of the common man of the country. The Indian Railways have a 

glorious history since its inception on April 16,1853, in our economic and 

social integration. With more than 9,000 passenger trains and about 6,000 
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freight trains, with more than 2 million train kilometres, transporting 438 

million tonnes of freight, and 15 million passenger-traffic, which is equivalent 

to the combined population of 46 countries in the world, covering the round-

trip distance between the Earth and the Moon 4 times a day, the Indian 

Railways network is the second largest rail network in the world and remains 

the Principal means of transportation of freight and services in the country. 

Sir, I have identified some of the areas of grave concern in the Budget 

and wish to concentrate only on them, since the time at my disposal is 

limited. 

First, I come to the availability and utilisation of wagons. Sir, the container 
movement, due to spurt in imports and exports, is growing at a rapid pace, 
as high as 17 per cent per annum, and the hon. Minister has rightly said 
that the time has come to allow organisations, other than CONCOR, for 
movement of container traffic, since CONCOR alone is unable to meet the 
growing demands. So, this move will help in attracting private sector 
participation in a big way, especially in the freight-dedicated corridors. It is 
also a welcome move to introduce double-stack container trains which 
provide much respite to cement, steel and other industries. But, in the 
new classification regime, some commodities such as iron may have to 
bear a higher rate. This will affect construction sector, especially when the 
Government of India is allowing 100 per cent FDI in this sector. Hence, I 
request the hon. Minister to re-examine the cases where freight rates rise 
for groups of commodities because of rationalisation. Connected to this is 
the freight traffic. Sir, 62 paise of every rupee earned by Railways come 
from the freight traffic.The investment in this sector needs to grow 
substantially and it is the real incentive for trade and industry and ultimately 
helps in growing our economy. I understand the main reason behind this 
classification is to generate more revenue. In these days of stiff competition 
that the Railways is facing with road transportation in transporting freight. 
I would sincerely suggest to increase the fares of higher classes to generate 
revenue rather than imposing higher rates on commodities which affect 
the people as a whole. 

I congratulate the Indian Railways, which, in collaboration with NACO 

and the Rajiv Gandhi Cancer Foundation, has taken up a six month public 

awareness campaign through "Hospitals-on-Wheels." It is called "Red 

Ribbon Express." The aim is to cover each and every village in the country 

in six months. There would be two sections-one section of the train used 
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as an exhibition site with posters and information on issues ranging from 

the use of condoms to safe sex. The other section will be used as a 

hospital. To generate interest, dance, dramas, puppet shows, folk songs, 

etc., are planned. I am sure, this will definitely influence the mind of the 

people and the best results would come out. This was to be commissioned 

on 26th January, 2005. But, this has not been started. I would like to know 

what are the reasons for not starting it. This initiative, I am sure, is the 

most effective means to spread awareness to control AIDS in the country. 

The railway tickets can now be booked through Internet, cellphones 

and also, in the present Budget, it is allowed to book tickets through 

landline. I wish to submit that there was also a proposal in the Ministry for 

booking tickets through ATMs, and, to this effect, I understand, that the 

Indian Railways entered into an agreement with some of the institutionally-

promoted benks such as ICICI, HDFC, UTI, IDBI, etc. I would like to know 

what has happened to that proposal, and why it has not been included in 

the present Budget. I would like this proposal to be approved immediately 

because this will also help the people to have one more choice/option to 

book their tickets. 

As a part of the Integrated Railways Modernisation Plan, one of the 

important priorities to be addressed is track modernisation and maintenance. 

As we know, Track Recording Car identifies the oscillation characters and 

record to assess the riding quality of track and is thessential aid for 

track maintenance. The hon. Minister, in his speech, has said that a Track 

Recording Car has been prepared and is likely to be commissioned by 

March, 2005. Sir, this proposal is a part of the IRMP, and this was put 

forward in 2003-04 and was to be commissioned in the financial year 

2003-04. So, this is the proposal of the earlier Government. Now, he wanted 

to take the credit for what had been done by the earlier Government. 

The other point I wish to make is, how a single Laser-based Contact-

less Rail Measuring device will regularly record rail features all over the 

country? So, I would suggest for procurement of one more Laser-based 

Contact-less Rail Measuring device for effectively monitoring rail features 

in the country and this will help in avoiding accidents. 

Sir, nothing has been mentioned about the modernisation of Bridge 

Management System in the Budget which is very crucial for the safe 
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journey. Sir, of the 1.2 lakh railway bridges in the country, 44 per cent is 

more than 100 years old. It is true that the life of any bridge is governed by 

its physical condition, and not by its age. But, to our utter disappointment, 

there has not been any mention of it in the Budget. In 2003, the Ministry 

had proposed to undertake pilot projects for underwater inspections, non-

destructive testing techniques like ultrasonic, acoustic emission, strain 

gauging, etc. I would like to know from the hon. Minister as to what happened 

to that project. Not even a single pilot project regarding these has been 

mentioned in the Budget. 

Then, Sir, nearly, 60 per cent of the collisions are caused due to lapses 
on the part of the drivers. As a part of giving them the technical backup 
along with station staff, the Konkan Railways developed the Anti Collision 
Device. The aim of the ACD is to prevent head-on collision, side and rear-
end collision, etc. This device was demonstrated in 1999 and the same 
was put on extended field trials. The field trials were completed in early 
2002, and this work of provisin of ACD on about 1750kms was also 
sanctioned in 2003-2004. But, to the utter disappointment of the people of 
this country, who are eagerly waiting for the implementation of this device, 
nothing has been done in this regard after the field trials. And, now, the 
hon. Minister says that the device is likely to be ready by March, 2005. 
The device was ready by 2002 itself and now is the time for its introduction. 
So, I plead with the hon. Minister that he should be serious about ACD 
and introduce it immediately to minimize accidents. It is also painful to 
know that the Railways are spending only 3 per cent on safety. I plead 
with him to increase this to, at least, 5 per cent in the coming year. 

Now, I wish to bring to light the indifferent attitude shown towards the 

State of Andhra Pradesh. Sir, 20 projects relating to gauge conversion, 

doubling, new lines, electrification, etc., have been sanctioned for the State 

of Andhra Pradesh, either by the Railway Ministry or the Railway Board. 

But, to our utter disappointment, nothing tangible has been sanctioned for 

our State. I can cite umpteen examples. For example, for Kotipally -

Narasapur new line, the estimated cost is Rs. 423.64 crores. But this 

year the Railway Minister allocated just Rs. 1 crore. Then, for Munirabad-

Mahboobnagar new lane, the estimated cost is Rs. 497.47 crores and the 

allocation is Rs. 5 crores. For Kakinada-Pitapuram, the estimated cost is 

Rs. 66.14 crores and the allocation is Rs. 1 lakh only. For Dharmavaram- 
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Penugonda, the estimated cost is Rs. 124.22 crores and the allocation is 

just Rs. 1 lakh. And if you look at the total allocation made to Andhra 

Pradesh this year, it is a mere Rs. 50 crores, which is less than the 

allocations made in the previous Railway Budgets for 2003-04 and 

2004-05. 

Same is the case with gauge conversion. We got Rs 102 crores in 

2003-2004 and this year we have got only Rs. 87 crores. And no track 

works were allocated to Andhra Pradesh this year except Tirupati Pakala-

Katpadi. Hence, my charge is that the Minister is not doing anything 

scientifically. To substantiate this charge, I wish to give a simple example. 

Sir, the basis for sanction of any line is the total area of State, and this will 

be calculated in proportion to every 1,000 kms of the State. On this very 

basis, Uttar Pradesh has got 36.88 per cent of railway lines, Punjab has 

got 41.32 per cent. Tamil Nadu has got 32.17 per cent, Kerala has got 

27.02 per cent, Gujarat has got 26.92 per cent and even Bihar has got 

34.24 per cent. But, when it comes to Andhra Pradesh, which is one of the 

most advanced States in India, It has got only 18.89 per cent of railway 

lines. This is how successive Railway Ministers have been treating Andhra 

Pradesh, with contempt. Hence, I request the hon. Railway Minister to 

kindly do justice to Andhra Pradesh. 

The TDP Government has shown keen interest in MMTS and had 

successfully completed the first phase 0f this project. Now, the second 

phase has to start, and as per the agreement, the Railways have to pay 

50 per cent. The remaining 50 per cent has to be paid by the Government 

of Andhra Pradesh. The Government of Andhra Pradesh is ready to pay its 

share of 50 per cent, and for reasons best known to the hon. Minister, he 

has not allocated even a single penny for the second phase in this Budget. 

He has not allocated even a single penny for the second phase in this 

Budget. So, I request him to ponder over this and release the funds without 

any further delay. The next point is, it is good that the Railways have 

decided to develop 317 stations out of 8,000 stations as models stations 

by March, 2005.1 would like to know from the hon. Minister which are the 

stations that have been identified for modernization in Andhra Pradesh 

and the progress of modernization of stations that have been taken up so 

far. Then, the Indian Railways, in co-ordination with BSNL, have initiated 

measures to introduce telephone services in railway compartments. This 
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has been introduced on experimental basis in Visakhapatnam. I had also 

raised this issue last time. The hon. Minister replied to me that there is no 

such proposal. If there is no such proposal, why has this been experimented 

in Visakhapatnam recently? (Time-bell) So, I would like to suggest to the 

hon. Minister to take up this as a pilot project. I understand that this 

facility would be made available to the passengers only till the train leaves 

the station and the same is not available in running trains. I also understand 

that the BSNL people are observing the signals in moving trains. I request 

the hon. Minister to quicken the measures so as to introduce this facility 

in all trains because this helps a lot of passengers. 

Now, I wish to bring to the notice of the hon. Minister some of the 

important proposals which are gathering dust in the Ministry for the last so 

many years and some of them even after sanction have not even taken up 

for implementation. 

Sir, we have been demanding for introduction of Rajahmundry 
Shatabdi which was withdrawn for the reasons best known to the Ministry. 
I understand that the reasons cited is 'traffic not available'. This is not 
correct. Due to withdrawal of this train, the passengers are being 
attracted by private road transport and causing losses, running into 
crores to the Indian Railways. So, I request you to kindly restart it 
immediately. We have also been demanding for a direct train from New 
Delhi to Tirupati via Shirdi. But, no announcement has been made in 
this Budget. Hence, I request the Minister to look into it and run, at 
least, a bi-weekly train from New Delhi to Tirupati. The other point is, 
Secunderabad-Guntakal-Bangalore line is now having more than 115 
per cent track utilization. So, there is an urgent need for a second 
lane. I crave the indulgence of Shri Laluji to take up this job early. Sir, 
in 2000-01, the Ministry has taken up the work for a new railway lane 
between Patancheru and Jaggipat. But, nothing has been done in this 
regard so far. Then, despite substantial increase in the rail traffic on 
Bibinagar Nadikudi section, I am constrained to say that the lane 
capacity of this section, to facilitate running of more trains, has not 
been considered. This helps the operational flexibility of railway 
transportation. Hence, I request the Minister to take it up as early as 
possible 

There is also an urgent need to have a survey on a circular railway 
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system between Vijayawada-Guntur-Tenali. Vijayawada, Guntur and 
Tenali are important and busy railway stations on the map of the South-
Central Railway and they have become the nerve-centres of coastal Andhra 
Pradesh with the establishment of a large number of engineering and 
medical colleges in this region. The growth rate of traffic on this route is 
phenomenal. Hence, I request the hon. Minister to include this propossl, 
at least, in the next year's Budget. Then, we have been asking to increase 
the number of platforms at Vijayawada to ease the traffic and also a foot-
over-bridge. I think this proposal is hanging fire in the Ministry. I request to 
hon. Minister to do the needful in this regard. The Peddapalli-
Karimnagar-Nizamabad line was started with an estimated cost of Rs. 
417 crores. But, to our utter disappointment, during the last three Budgets 
it has received only a paltry sum of Rs. 35 crores. With this speed, God 
only knows when this line is going to be completed. I implore upon the 
Minister to complete this in a time-bound manner. Same is the case with 
Munirabad-Mahaboobnagar. The distance of this lane is 246 Kms. and 
the estimated cost is Rs. 420 crores. In the last three years the Ministry 
has released only Rs.25 crores. With this pace of release of funds, 
nobody knows when the project is going to be completed. I also request 
for introduction of a new train between Vijayawada and Bangalore via 
Renigunta, Cuddapah and Gutti to connect Rayalaseema. There is also a 
need for introduction of a new train from Tirupati to Ajmer via Shirdi and 
this train may be named as Spiritual Express. Sir, there is also a need to 
have a train between Hyderabad and Chennai via Kurnool and Cuddapah. 
(Time Bell). The people of Rayalaseema are anxiously waiting for a long 
time to see that the electrification of Renigunta and Guntakal is completed. 
But, so far, nothing has been done. Hence, I request you to kindly take 
steps to electrify the above line immediately. I also request the hon. 
Minister to quicken the pace of work and allocation, and see that the 
above projects are completed in a time bound manner. (Time Bell). 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Please 
conclude. You have taken a lot of time. 

SHRI K. RAMA MOHANA RAO: I am concluding in half-a-minute. Sir, 

there is a need to increase the general bogies in the Charminar Express 

running from Chennai to Hyderabad, in the Tamil Nadu Express running 

from Chennai to Delhi, and also in the Sarkar Express running from Chennai 

to Hyderabad. With these words, I thank you for having given me the 

opportunity to participate in this discussion. 
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SHRIMATI BIMBA RAIKAR (Karnataka): Sir, the railway is the most 

common and economical mode of transport in India. A vast network of 

railway serves every nook and comer of the country as a binding force in 

national integration. 

In his current Railway Budget, the hon. Railway Minister has not touched 

upon any new revision in fares and freights. The railway needs to provide 

for increasing costs of fuel or power, and, also of salary, wages and pension 

liabilities of a big workforce. In addition, it was also necessary to provide 

for adequate allocations for on-going doubling and gauge conversion 

projects, and, also for new projects just announced in this Budget. People 

are now used to bear extra expenses in the form of increased prices of 

sugar, petrol, LPG and diesel as also of cosmetics, cellphone bills etc. 

Compared to other public transport, the bus, the railway offers the cheapest 

option for travel. For instance, the bus fare in the ordinary class from 

Bangalore to Belgaum in Karnataka comes to around Rs. 180, and, in 

case of deluxe bus, you have to pay Rs. 250 to Rs. 300. But, in an 

unreserved second class, you pay less than Rs. 80/- to cover this distance. 

Therefore, unlike daily consumption items, people would have gladly 

accepted an increase in railway fare as they travel once in a while and not 

almost daily. 

Increase in passenger or freight fares is the only way to mop up additional 

funds to substantial extent. Instead of this, attempts have been made on 

piecemeal basis, and, by cutting corners, that is, cost reduction, which 

result in saving only meagre funds. The Centre is not going to provide 

larger budgetary support to railways, as it wants railways to manage its 

affairs and finances better and generate own reserves. 

Railway finances revolved around cross-subsidy. For every rupee earned, 

sixty-five paise comes from freight earnings. Another fifteen paise comes 

from upper class fare earnings. The fare earnings from lower class 

passengers account only for fifteen paise per rupee earned. The lower 

class passengers constitute around eighty five per cent of total travellers, 

and, therefore, heavily subsidised. Now, the Minister has announced 

concessions to students, job applicants and kisans. The incidence of 

subsidy has increased which is eating into freight and upper class fare 

earnings. The Railway Minister's philosophy seems to be that if you don't 

pay more, you cannot ask for more in safety, amenities and comfort in 
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travel. To lessen the subsidy burden, to some extent, we should curtail 
the categories of persons enjoying concessions. Only freedom fighters, 
senior citizens and severely handicapped persons should be given 
concessions and not sportspersons, who are, on the average, very affluent. 

A major share of operational expenses goes for payment of diesel/ 

power, the cost of which is increasing day by day. Added to this is the 

pension liabilities for which no reserve provision has been made as 

mandated by actuarial consultants. 

The Railways carry coal for thermal power plants, owned either by the State 

Electricity Boards or the NTPC. There are huge sums of outstanding dues 

against haulage of coal for years. If these outstanding dues are realised, itwill 

come handy to meet some expenses. The Railways can adjust its power bills 

with the dues recoverable from the SEBs and the NTPC. !n order to contain 

arrears on freight charges, the Railways should take a policy decision to 

accept coal freight only on prepayment by the SEBs and the NTPC. 

It is reported that there is an acute shortage of wagons to the extent of 
25 per cent of total requirements of wagons. The movement of bulk 
commodities like coal, fertilisers, cement and foodgrains (for FCI Public 
Distribution System) is severely affected by wagon shortage. Road and 
national highway improvement projects are underway and the road transport 
sector is already giving stiff competition to the Railways on freight 
movement. A decade ago, the Railways used to carry 68 per cent of total 
cargo, but now its share has fallen to less than 50 per cent because of 
stiff competition by road transport sector. 

Because of wagon shortage, the Railways is pressing back into service 

wagons already condemned as scrap. New wagons are not being ordered 

for the last two years because of steep price increase in imported wheel 

and axle sets. Wagon manufacturers in India, both private and public sector, 

are not working even to 30 per cent of their capacity because of lack of 

orders from the Railways. I know this because I belong to Bangalore. 

Because of increasing number of concession categories, the share of 
full-fare paying passengers, should be 20 per cent of the total passengers, 
the rest 80 per cent comprising defence and railway employees and 
concession holders of sorts. 
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Now, I want to speak on amenities being provided by the Railways. By 
and large, sanitation and upkeep of trains and station premises, in the 
South, where I belong to, has improved as also punctuality of trains. I 
must congratulate the Railway Minister for injecting the spirit of work 
culture among the Railway staff from the lowest Khalasi to the highest 
officials/station masters. I do not know about the conditions in the North 
or the East. If it needs improvement, the Railways should emulate the 
example of the South and bring about a sense of orderliness and cleanliness 
in the North/East also. 

Long distance trains like Rajdhani, mail/express trains run 3 to 4 
hours at a stretch between stations. Elderly/sick persons developing 
problems on board, need to be attended by.trained medical attendants 
(nurses or para-medical staff) on all trains. First aid boxes, being kept 
with guard in every train, should also be made more large with life-
saving drugs and injectibles. Pantry cars in all long distance trains 
have improved their services both in menu and service. To help 
diabetic passengers-a large number of them travel frequently--coffee, 
tea and other beverages should be served without sugar, thus saving 
costly sugar which is selling at Rs. 22 per kilogram nowadays. 

Another suggestion is to restrict unauthorised vendors, beggars and 
hijras who are freely harassing family passengers, ladies and girls. RPF 
personnel should also be deployed in every train to check this menace 
which is growing day by day. 

The linen bedrolls and blankets being supplied to upper class passengers 
need to be cleaned before re-issue. But how far this is done, is a matter of 
wild guess. 

The Railway Minister had introduced Kullars, earthen pots, in trains 

and station premises for reasons of hygiene and support to rural artisans. 

But even after a year in most of the trains and stations beverages, tea, 

coffee, etc. are still being served in plastic cups which are non-

biodegradable and cause garbage-clearing problems. Pet bottles containing 

drinking water also cause garbage and litter problems. Because of 

availability of bottled drinking water at every station and even on trains, the 

Railways is neglecting to provide clean drinking water through taps. In 

most of the stations, taps are deliberately kept dry or out of order by 
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vested interests and vendors, to sell mineral water to the passengers. 

During the summer, this problem will become more serious. 

Many of my colleagues have complained about no or meagre allocation 

of funds for ongoing projects of doubling or gauge conversion in Karnataka, 

especially in South-Western Railway Zone Headquartered at Hubli. Another 

important project that has been given a step-motherly treatment is the 

modernisation of Hubli wagon repair workshop which is one of the oldest 

established during pre-lndependence days. 

Gulbarga-Bidar ongoing project has not been given adequate fund 

allocations. The sanctioned sum of Rs. 15 crores is too in adequate. 

For better connectivity between Bijapur and Bangalore, the currently 

running express should be converted into daily service to cater to a large 

number of traders and business people. 

A representation from 21 MPs from Karnataka was submitted to the 

Railway Ministry to establish a Divisional Railway Manager's Office at 

Gulbarga under the South-Central Railway Zone. Opening the DRM's 

office at Gulbarga will result in better operational and administrative 

functions. Gulbarga has all the infrastructure to house a DRM and the 

Railways should consider this proposal seriously. 

Many important stations in my region, like Haveli which is a District 
Headquarter still not having a foot overbridge within the station. Thousands 
of passengers come here daily, but they have to cross over the track to 
reach another platform. Women, children and aged persons with luggage, 
have to undergo a great hardship to change platforms. Like Haveli, there 
are many other station in this region, with a lot of passenger traffic, that 
need to be provided with foot bridges to ensure convenience and safety to 
travellers. On safety, I am reminded of some major accidents due to bridge 
collapsing, resulting in a large number of casualities. Many of the rivers 
turn turbulent during the monsoon season, and the bridges built during 
pre-lndependence days, have already been classified under 'distress class'. 
These bridges should be immediately repaired and strengthened, and 
regular, day and night patrolling by gunmen, should be done during the 
monsoon season. With these suggestions, I would like to give my support 
to the Budget proposals of the Railway Minister. Thank you. 
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SHRIMATI S.G. INDIRA (Tamil Nadu): Mr Vice-Chairman, Sir, thank 

you for giving me this opportunity to participate in the discussion on the 

Railway Budget, 2005-06. Sir, first of all, I want to congratulate the hon. 

Railway Minister and the hon. Minister of State for presenting the Railway 

Budget without any hike in fare and freights. But I am having so many 

reservations in this regard. The Railway Minister has generously offered 

concessions to farmers, rural students, and those who would be attending 

interviews for jobs in various departments of the State Governments. Sir, I 

am having one reservation in this regard. In the Budget proposal, It has 

been mentioned that those persons who would be going to attend the 

interviews, they will get this concession. But, what about those persons 

who are not, at all, having any jobs, and who are travelling by train for 

taking written examination, to get some job? There is no specific mention 

in the Railway Budget about those persons who are not at all having any 

jobs, and who are travelling by train for taking their written examination. 

There are so many instances where such a concession has been refused 

to the candidates who have gone for taking the written examination. So, I 

request the hon. Railway Minister to pay heed to their problem also. I also 

appreciate the Railway Minister for giving 50 per cent concession to the 

rural area people to taken the dead bodies by train in the rural areas. This 

measure would prove to be very useful for the rural people. While talking 

about freights, I would also like to mention that the Railway Minister in this 

Budget proposals have assured that whatever railway traffic has gone to 

the road transport, will come back to the Railways. But, in this regard, I 

am having one reservation. For transportation of foodgrains, they have 

increased the freight. If the freight for transportation of foodgrains has been 

increased, it will affect so many other articles, and in the process, the 

price of many consumer goods will increase. So, the people from the rural 

areas are not happy about this hike in freight for the transportation of 

foodgrains, fertilizer and they are resorting to the good transport for 

transportation of their goods. I am sure, the hon. Minister will look into the 

freight hike in respect of foodgrains, and appropriate steps would be taken 

to reduce the freight charges in respect of foodgrains. Sir, the Railway 

Minister has mentioned that this freight hike will increase the freight earning 

up to Rs. 33,000 crores. Due to the increase in freight charges for 

transportation of foodgrains, the people will go back to the system of road 

transport. The income of the Railways will decrease. This is our opinion, 

Sir. Keeping this in view, will the Railway Minister come forward and give 
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us an assurance to decrease the freight charges? Though the Railway 
Minister wants to project the Budget as a pro-poor Budget for attracting 
more and more passengers, it shows so many deficiencies in the allocation 
of funds for meeting social obligations. Naturally, the allocation of funds 
for maintenance has fallen. They have just assessed the rehabilitation 
arrears, Rs. 15,000 crores for decongestion and another Rs. 31,000crores 
for aspects related to railway safety. So many new lines and projects have 
been announced. Already, a project of laying railway lines of 7,500 Kms. 
is awaiting clearance for execution, and it has been pending since long. I 
want to know what action the Railway Minister is going to take in this 
regard, and also for completion of the existing projects. 

Sir, the Railway Budget does not take care of the long-term needs of the 
railways. Our concern is that the Railway Budget should not derail the economy. 
This Budget may be called 'the populist Budget', but it does not take into 
consideration the long-term projects. Sir, the Railway Budget simply shows 
the pro-poor image. Just for exhibition, they have not hike the fares. Funds 
have not at all been allocated for long-term projects, for the safety of railways 
and its passengers, and also for the generation of surplus income of the 
railways. From 1997-98 till this date, the financial health condition has 
worsened. The Indian Railways would not be able to generate surplus incomes 
on its own and it is going to expect funds from the general revenue of the 
Government of India. Instead of making minor adjustments and corrections in 
the passenger fares and freight charges, the Railway Minister should take 
measures to generate revenue surpluses through its own business operations, 
not by expecting funds from the general revenues of the Government of India. 
The increase in freight charges for foodgrains will lead to escalation in the 
prices of essential commodities. That will lead to a price-hike of essential 
commodities and will badly affect the poor people. The Railway Minister should 
consider decreasing the freight-charges for foodgrains. 

For the development of railway land, a Land Development Authority has 

been constituted. In the Railway budget, the Minister has mentioned so 

many things to be done only on the recommendation of the Land 

Development Authority. For the welfare of public, they are going to take 

care of so many things like the modernisation of railway reservation system. 

Our opinion is, though the Railways are allowing the entry of private parties 

and private entrepreneurs, that will not be helpful to the public. That will 

only help those who are entering into a public-private partnership for earning 
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profits. That is not done for the welfare of poor people. The Railways itself 

should take care of its own land and create shopping complexes and 

hospitals which the public or the passengers need. The Railways itself 

should take care of all these things and should not give them to private 

entrepreneurs. 

Sir, I will now come to my own State, Tamil Nadu. I welcome the initiative 

taken for providing information concerning reservation of railway tickets in 

advance. 

This is a very welcome step. Otherwise, it would be difficult for the 
passengers to know the status of their reservation at the last moment 
when they go to the station. Even Members of Parliament, when they 
seek information regarding the status of their reservation and other things, 
have to wait for 4-5 hours to get a call. So, this should be taken care of all 
over the country. Information regarding reservation and other things should 
be made available immediately not only to the people with high status but 
also to the people at the lower level and the rural level. In this regard, I 
request the hon. Minister to set up information centres, especially, at the 
main stations which will be helpful to the public, particularly, to the poor 
people, and they will be able to get proper information. Therefore, information 
centres should be set up at all main stations. 

I congratulate and appreciate the hon. Minister for the proposals for 
starting new trains in Tamil Nadu. In this regard, I am having some 
reservations. He has already mentioned about some new trains and the 
extension of some existing trains. But those new trains are already in 
existence but because of gauge conversion they have been stopped. The 
conversion of gauges has been completed and they are again going to 
operationalise the same routes. That is the thing. It shows that no new 
connections and no new trains are going to be given to Tamil Nadu. 

There was a train from Madurai to Manamadurai in the southern part of 

Tamil Nadu. The gauge conversion between Madurai and Manamadaurai 

via Rameswaram has been finished. He has mentioned that a daily 

passenger will be operated between Madurai and Manamadurai. It will be 

useful to,the public. Here I may mention that this train was in operation but 

it was stopped for some time because of gauge conversion. This cannot 

be considered, as a new train given to Tamil Nadu. After the gauge 

conversion, the Minister has only restored the train. He has not given any 
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new train or any other service. He has also not doubled or trebled the 
service of the train. So, my request is that the service of this train should 
be increased because it falls within my constituency. This is my humble 
request. In the Railway Budget, it has been mentioned that this route 
would be operated after gauge conversion. The gauge conversion of this 
route has already been completed. So, I urge upon the Minister that this 
route should be made operational immediately so that it would be helpful 
to the public. This is an already existing train service. So, the announcement 
of a new train on this route in Tamil Nadu is merely an eye-wash. The 
Thanjavur Kumbakonam train and the extension of a couple of trains from 
Tiruchi and Thiruvarur are existing services. These are also not new services. 
As per the announcement of the Minister of State for Railways, a new fast 
train between Madurai and Chennai when is going to be there. It is a long-
pending demand of the people. Doubling of this route is also a long-pending 
demand of the people. If we get double lines from Madurai to Chennai, we 
can reach from Madurai to Chennai within 4-5 hours. This will also reduce 
congestion in this route. There is also a long-pending demand for a line 
between Ambadurai and Kodai Road which is between Madurai and 
Chennai. This will also help to reduce congestion on this route. So, this 
should be taken care of because Madurai is the main junction. From 
Thuthukkudi, Kanyakumari and other parts of Tamil Nadu trains come to 
Madurai, which is a junction. 

So, doubling of lines from Madurai to Chennai will be very useful to the 
people of Tamil Nadu. Sir, another project for gauge conversion, that is, 
between Virudhunagar and Manamadurai, is pending for clearance before 
the Planning Commission. I would like to know when the Commission is 
going to give its recommendation and when the survey is going to be. 
taken? The survey for gauge-conversion from Madurai to Bodinaickanoor 
had already been finalised. But, in this Budget, they have stated it as a 
new proposal. 

Sir, there has been another long-pending proposal from people all over 

the country, and that is, introduction of a train from Dindigual to Sabarimala. 

So many people come to Dindigul and then proceed to Sabarimala. So, 

this demand for a train service from Dindigul to Sabarimala has been a 

long-pending one. I urge upon the hon. Minister to immediately sanction 

this project. This would help not only the people of Tamil Nadu but also 

people from the rest of the country. 
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Regarding gauge-conversion at the Dindigul-Coimbatore stretch, this 

has been neglected for a long time. Also, there should be new lines between 

Chengalpattu and Tuticorin. Now, this is the connecting route between the 

Chennai Port and the Tuticorin Port. So, the hon. Minister should consider 

this demand also. 

Then, Sir, I welcome the proposal to connect Egmore and Central 
stations. The Minister has made this announcement in this Budget. But I 
would only urge upon the Minister that this should be executed and 
completed in this financial year itself. I would also request that the gauge-
conversion between Tiruchi and Manamadurai should also be completed 
in this financial year. Here, I would like to mention that when the cost of 
this project is estimated to be Rs. 187.91 crores, the allocation which was 
made in 2002-03 was Rs. 1.05 crores and even in 2003-04, the allocation 
was very meagre, that is, only Rs. 56 lakhs. And, in this year's Budget, 
there is no allocation at all. Now, the Finance Minister, who also hails from 
that District, had stated that the work would be completed very soon. But 
there is no allocation at all in this Budget. I wanted to bring this to the 
notice of the Government as well as this august House, and I urge upon 
the Government to take care of this project immediately. 

My next suggestion is regarding laying of line of about 30 Kms., that is, 
from Thiruvarurto Nagoor, near Velankanni. Now, Velankanni is a religious 
place to which people come from all over India. It is also an important 
tourist spot. So, this is also an important demand which has to be taken 
care of by the hon. Minister. 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Your time is 

over. Now you make your last point. You have another speaker from your 

party. You are taking his time also. I have no problem. 

SHRIMATI S.G. INDIRA: Sir, a survey was done 10 years back for 

the laying of Railway line from Madurai to Karaikudi. There is one area 

which is called the Keelavalavu area where we get the precious granites. 

Because of no railway line, the truck owners and the lorry owners are 

taking the whole profit. If we have a line from Madurai to Karaikudi, it will 

be helpful to the granite owners and the people at large; and it will also be 

economically viable for the Railways. So, I request the hon. Minister to 

take care of this project also. 

258 



[14 March, 2005] RAJYA SABHA      . 

Sir, another demand which has been pending for several decades is 

setting up of separate Salem Division. As of now, even for release of an 

emergency quota, we have to go to the Palghat Division. When we have 

one Minister of State for Railways from Tamil Nadu, he should, definitely, 

take care of this demand and set up a separate division at Salem. There 

was also an announcement that a model railway station would be created 

at the Salem station. But this is in the hands of the Kerala Government 

officials as it comes under the Palghat Division. For this Salem Model 

railway Station, for consumer services, Rs. 8.83 lakhs have been allotted; 

for the health centre, Rs. 42.50 lakhs; for laying of platforms, Rs. 50 lakhs; 

for computer centre, Rs. 2.90 lakhs; for lights, Rs. 12 lakhs; and for other 

facilities, Rs. 9.9 lakhs have been allotted. But it has been on paper only; 

there has been no execution. It should be taken care of. 

With these words, I thank the Chair. I also thank the Ministry of Railways 

with the hope that all these demands of the State of Tamil Nadu will be 

taken care or. 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Shri Ravi 

Shankar Prasad. You have ten minutes; in fact, seven. 
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l You have eight minutes. ...(Interruptions)... Dr. Bimal Jalan, you have eight 

minutes from now. ..(Interruptions)... 

DR. BIMAL JALAN (Nominated): Thank you, Mr. Vice- Chairman. Sir, you will 

be glad to know that I am not going to make any point on the current Railway 

Budget because I feel that a bit here or a bit there is not 
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going to make any difference to the Railways. I am sure the Railway 
Ministry has received a lot of suggestions. So I want to make, with your 
permission, Sir, two or three somewhat longer term points of substance 
which are going to make some difference to the way the Railway Ministry 
is being run. 

The first point I want to emphasise is that given the current importance 

of infrastructure, we must recognise that the Railways are probably the 

most important infrastructure sector that we have. We do not hear much 

about it, except at the time of the annual Budget. But from the connectivity 

point of view, it is the most important; it is more important even than roads. 

Roads are important. But for long distance connectivity, it is the most 

important. For most of the people of our country, it is the most important 

means of long distance transport. But we have not done as much as we 

should have done. I think this has come out that there is lot more to be 

done. So, Mr. Vice-Chairman, Sir, the two important points that I wanted 

to make essentially are; one, that if we want to give the highest importance 

to the Railways as we should, to use a phrase which has emanated from 

the Prime Minister, I believe, that you have to do some "out-of-the-box" 

thinking, almost what needs to be done in the Railways. 

My first suggestion is that you cannot solve or resolve the problems of 
the Railways through this annual budgeting processes. You need a 
programme at least - not the type of a Five Year Plan that we have for 
different sectors - of five year of massive investment in the railway sector. 
That can be done because today we have the resources, we have the 
ability and we have the skill, this is the oldest enterprise of which we can 
be proud of If we have a five year programme of investments with specific 
proposals where the investments are going, in terms of safety, in terms of 
expansion, in terms of track renewal and so on and so forth. We know 
what needs to be done. But we need a five year approach. This has to be 
beyond what we normally do in terms of the Planning Commission, which 
provides outlays, and says all the right things and annual plans, which 
also say the right things. 

The related suggestion, Sir, is that this annual budget, to my mind, is 

rather meaningless. I mean that it is 150 years old enterprise; you do not 

have annual budget for aviation or annual budget for roads or annual budget 

for any other sector. But you have annual Railway Budget and this is an 
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anachronism. This is probably a hangover from the British days. One 

suggestion, I know it would not be accepted because everybody likes the 

high media profile but I have to make this suggestion that if you want to 

make a difference to the Railways, then you have to move away from the 

business of regarding budget as something very different from the budget 

for any other most important sectors of our economy. So, this is the first 

suggestion - massive investments,a five year programme of investments 

by the Railways for the Railways, for the people of India, broken into physical 

annual segments about which an annual report can be presented to 

Parliament and the annual report can be discussed. That is what we will 

be discussing and not the kind of discussion whether the fares should be 

increased by one per cent or two per cent or three per cent. So this is my 

first suggestion. I know it won't be easy to implement. The second 

suggestion, which is also more difficult from the political point of view, is 

essentially that you need to create a distance between administration and 

policy making. There is no basic, fundamental reason that if you want to 

make the Railways the best in the world, the Railway Board has to located 

in the Railway Ministry. I can think of no other public enterprise of this 

importance, which is located in a Ministry. So you have to demarcate the 

administration which will be the Railway Board, whatever you call it and 

the policy making which can be with the Ministry. If you move away from 

the Annual Budget, frieght charges, fare charges etc. should be left to the 

Administration. The Civil Aviation Ministry or the Road Transport Ministry 

does not decide what the toll rate should be or what the fare should be 

from X to Y to Z. So these decisions should be made by the administrators 

and the Ministry can do the investment decisions and it can make an 

massive difference. I believe that you need to subsidise. You need cross 

subsidisation. I believe in that. But ministry should provide direct subsidies 

through the Budget. We should also provide direct support for investment 

through the Budget. We should monitor the progress of what we are doing 

from year to year and we can debate it in the Parliament. But, I think, we 

have to move away from annual budgeting and we have to move away from 

this integration of administration system with the Ministry. It is complete 

anachronism, which was probably valid, maybe, 40 years ago, 50 years 

ago, but no longer. 

This is my suggestion to you: we can have the annual discussion, 

move away from annual Budget and create a distance between the Ministry 
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and the policy-maker and Railway Board as an administrator. It is extremely 
difficult but I would like the House to start some thinking even if it takes 4, 
5, 6 years. These are not party issues. These are matters of long-term 
development and if we move in these two fronts, I believe that we can 
spend hundreds and thousand of crores and not just 500 crores and 400 
crores to get the best railway system that we can have. Thank you. 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): I think, Dr. Jalan, 

your suggestion will definitely be considered. Don't be so negative that 

whatever you suggest is not going to be considered. Otherwise, there is 

no point debating here. You can be rest assured and I hope the Government 

is very open to your suggestions. Next. Shri P. J. Panda. Absent. Shri 

Tarini Kanta Roy. Absent. Prof. P. J. Kurian. 

PROF. P. J. KURIAN (Kerala): Thank you, Sir for calling my name. Just 
before me, hon. Member Dr. Bimal Jalan was giving some new and 
revolutionary ideas and hon. Vice-Chairman has also commented upon 
that. Therefore, I am tempted to express my views on that. Well, I fully and 
agree with his first suggestion that there should be a long term plan. But 
with regard to his second suggestion I am sorry I beg to disagree because 
the second suggestion is, that there need not be a separate budgeting for 
Railwayr. I would prefer, separate budget discussions for Civil Aviation or 
for Surface Transport also. I was a long time Member in the Lok Sabha. 
So my experience was that we don't get time to discuss any of these 
Ministries there. We are able to discuss the Railway Budget, because 
there is a separate budgeting and the Railway Minister presents a separate 
Budget. I am only disagreeing with his second suggestion. 

DR. BIMAL JALAN: Sir, may I just clarify? 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Go ahead, Prof. 

Kurian, we cannot debate like this. We will take his clarifications later on. 

The Minister will take it separately. You, being such a senior man, kindly 

address the Chair. 

PROF. P. J. KURIAN: Since there is a separate Budget for the Railways, 

we get time to discuss it in Parliament. It is very important that the views 

of the people are reflected through their representatives and is heard by 

the administration. With regard to his third suggestion, I have a little doubt 
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5.00 P.M. 

about its implementation. It is good in principle. He said, 'separation of 

administration totally from the policy-making.' That is the best professional 

way of putting it. But, what is its real effect? In effect, it is separation of 

officials' decision from the political decision. What is hidden in this is that 

the political masters need not give any direction to the administrators and 

they be allowed to manage on their own. I oppose the very concept it. If 

administrators do the policy-making, it would result in lack of control from 

political matters. With all said and done, I would say that the political 

leaders may not be professionals, may not be technocrats, may not be 

educated, but they do have some kind of commonsense by which they 

can govern the country. Look at our hon. Railway Minister, Shri Lalu Prasad 

Yadav. He is not an Oxford-return or Bar-at-Law. He is not a professional or 

a technocrat and see the kind of Budget he has presented. With his 

practical experience and wisdom look at how he is administering the Railway 

Ministry. The suggestion of Mr. Bimal Jalan can be examined. I would not 

have commented on it. Since the Chair has commented on it, I thought 

that I should also express my view on his suggestions. 

Sir, this Budget, according to me, is one of the best Budgets presented 
to Parliament. 

AN HON. MEMBER: Except Kerala. 

PROF. P. J. KURIAN: Yes, I agree. But, that is a separate thing. When 

I am speaking of the Budget in general, I mean that it is one of the best 

Budgets. Hon. Member, Shri Pramod Mahajan, who is not sitting here, 

while speaking, mentioned about the passenger amenities, safety, security 

and so many other things. But, he forgot that in their entire period of six 

years they could not rectify or complete the requirements of the Indian 

Railways. After all, our hon. Railway Minister... 

SHRI V. NARAYANASAMY: He has admitted it correctly. It is because 

of that they are sitting on that side. 

PROF. P. J. KURIAN: Sir, the present Government is in office for less 

than one year. Within one year, we cannot do wonders. What we have to 

look at it is, how best he has performed within this available time. With 

this standard of measurement, I would say that the hon. Railway Minister 

has done a very good job. Sir, as we all know, the Railways are a very 
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important infrastructure. For the growth of the economy, the effective 
functioning of the Railways is most important. Our Tenth Plan has set a 
target of 8 percent growth. The learned economist, Shri Jairam Ramesh, 
who is sitting beside me, may correct if I am wrong. The Railways has to 
contribute its share, its might in this growth process. Anybody who goes 
through this Budget will certainly agree with me that the Railways has 
done its job in that direction. There is a sincere effort on the part of the 
Railway Ministry to cope up with the targeted growth rate of eight per cent 
in the economy. During the last elections, we heard a slogan 'India shines'. 
And, our respected Rashtrapatiji, in his speech to the Joint Session of 
Parliament, amended that slogan saying, "India should shine for all", 
meaning not only for the rich, but also for the poor. I would like to say that 
this is a Budget that shines for all, especially for the common man and for 
the poor people. 

Mr. Ravi Shankar Prasad, who spoke a couple of minutes back, asked 
a very pertinent question — to the hon. Railway Minister, "What is the 
direction of this Budget" The direction is very clear. This Budget is directed 
towards the welfare of the common man and the poor. Everybody knows 
that we are really short of resources. We do not have adequate resources. 
There should be an adequate generation of resources. The Railway Minister 
could have adopted an easy option of hiking the passenger fare and the 
freight charges. It was also asked that this is not an election year so why 
should we not take some hard decisions. In spite of that, the Railway 
Minister refrained from increasing the passenger fare and freight charges. 
Why? Because he knows who is travelling by the train? The rich people 
who have to travel short distances, go by air. Again, the rich people who 
have to travel long distances, go by motorcar. Especially in these days, 
because of liberalisation there is plenty of luxury cars. Therefore, for short 
distances also the rich people do not travel by trains. In that case, who are 
travelling by trains? It is the common man and the poor who travel by 
trains. The Railway Minister knows the pulse of the common man the poor 
people. Therefore, in spite of the shortage of funds, in spite of the difficulties, 
he has refrained from increasing the passenger fare. Likewise, suppose 
the freight charges had been increased, immediately there would have 
been rise in the prices of essential commodities. Who would have been hit 
again? Again the poor people would have been hit. Therefore, I would say 
that his approach is in the correct direction. He has done a good job in 
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helping the poor, which is the policy of the UPA Government. When we fought 
the elections, we said that we would be with the common man. ...the aam 
admi, which includes the poor also. So, the Budget brought by the Railway 
Minister is fully in keeping with the policies of the new UPA Government. But 
the most important thing is that he has not done this at the cost of growth. 
The Budget cannot be called a populist Budget. It could have been populist, 
had it been done at the cost of development and growth. No; not at all. To 
prove my point, it is enough to have a look at the current year's performance. 
Sir, look at the current year's Railway Budget, that is 2004-05 Budget. Look 
at the performance of the Railways during the current year. When the Minister 
introduced the current year's Budget also, he did not increase the passenger 
fares or freight rates. Yet, from the records I find that there is an increase of 
7.67 per cent of freight earnings. And there is an increase of 8.3 per cent in the 
earnings from passenger fares as against 4.1 per cent of the previous year. 
That means, without increasing passenger fares and freight charges, the 
performance of the Railway Ministry shows a considerable growth. This has 
to be complimented. How was this achievement possible?lt is because of the 
efficient handling of the Ministry by the Minister, because of the hard work and 
commitment of lakhs of employees. They were motivated. It is also because 
of the management capability of the Railway Board. All these factors put 
together have shown a very healthy and welcome sign of growth-oriented 
performance of the Railways. 

Sir, we know that in the current year, the oil prices have gone very high. 
There was an uprecedented hike in the oil prices. This should have affected 
the Railways, and naturally, it should have been running at a loss. Maybe, 
on some routes, there may be loss. But from the records I find that 
...(Interruptions). (Time-bell) 

SHRI JAIRAM RAMESH: Sir, it is his maiden speech. (Interruptions) 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA):3fr t, anqijlftmi 

I am doing my duty, you do your duty. (Intenvptions) How can it be your 

maiden speech? You have made speeches many times ...(Interruptions) 

PROF. P.J. KURIAN: There is an improvement in the operating ratio. 

That is to be commended. I thank you for allowing me to continue. In any 

case, I will try to shorten my speech. Sir, I have some important points 

also to make. The hon. Minister said in his Budget Speech that speed of 
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some of the trains would be increased to 150 kilometres within the next 
two years. This will be in the trunk routes. Sir, I would like to say 
...(Interruptions) 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): This is not your 

maiden speech. Is it right? (Interruptions) 

PROF. RJ. KURIAN: Sir, I did not say that it is my maiden speech. 

(Interruptions) I spoke on the Private Members' Bill. (Interruptions) This 

cannot be called my maiden speech. (Interruptions) 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): It is well taken. 
It is not your maiden speech, but you are a very experienced orator. I 
request you to please shorten your speech there are other Members from 
your own Party who want to speak. (Interruptions) I am only trying to help 
you out. Please go ahead. (Interruptions) How much time do you need? 

PROF P.J. KURIAN: Sir, I want ten minutes. Sir, I would like to touch 
upon the most important point, that is, increasing the speed of the trains. 
Speed is okay. But, it should not be at the cost of safety. Our motto 
should be, 'Safety first and speed second.' I am doubtful whether our tracks 
are strong enough to withstand high-speed trains and whether we will be 
able to renovate all the tracks within two years so as to run such high-
speed trains. Therefore, don't take speed as a priority. This is my request 
to the hon. Minister. 

Sir, now, I come to accidents. Why I am rather hesitant about speed 

is because of our accident rate. It is true that accident rate is coming 

down year by year. This is not enough. We should aim at reducing 

accidents to the zero level. That should be our aim. I have some figures 

with me relating to accidents. In the year 2001-2002, it was 415; in the 

year 2002-2003, it was 351; in the year 2003-2004, it was 325; and this 

year, it is 175, upto month of January. Of course, it is declining, but 

that is not enough. We should not be satisfied. We should not be 

compiacent. Our aim should be to reduce it to the zero level. Sir, if all 

the rules are complied with, and the machinery is strong and well-

functioning, there is no reason why an accident should take place in 

the railways. Any accident is either due to human failure, or due to 

machinery fault, or due to both. If the employees are very careful, then 

accidents can be reduced further. 
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So, now, I would like to say something about the compensation to victim. 

In the case of death compensation is only Rs. 4 lakhs, which was fixed 

some years back. Sir, this is very meagre. In these days of inflation and 

devaluation or Rupee the compensation, which is given to those who die 

and those who are incapacitated due to accidents, should be increased. 

Now, I would like to mention about accidents at the unmanned level 
crossing. There are more than 20,000 unmanned level crossings in the 
country. Forty per cent of the accidents take place on the unmanned level 
crossing. I would like to know whether Railways have any responsibility 
for these accidents. Do they take any responsibility? Do they give any 
compensation to those who die in these accidents? I think, Railways not 
taking any responsibility is not correct. Railways is also responsible. 
Railways should take responsibility of such accident and compensation 
should be given to the affected people. 

Sir, there is a Special Railways Safety Fund. This Fund has been 
constituted and there is more than 17,000 crores in this Fund. About Rs. 
10,000 crores have already been spent. I have only one suggestion to 
make here. Such a huge amount is spent only on renovation and 
rehabilitation, but what about the monitoring system. Sir, there should be 
a separate monitoring system. 

Sir, I am, quickly touching upon the points. The hon. Minister has given 

some concessions. I welcome all those concessions, but, Sir if the girl 

students are from the Government school, they are given concessions. 

What about aided school girl students? I am not talking about private unaided 

schools, but girl students from aided schools should also be given 

concessions, because they are also equally poor, perhaps more poor. 

As regards transportation of dead bodies, those who die in the 

Government hospitals are given concessions, but those who die in the 

private hospitals are not given. Sir, why should there be a discrimination 

between a dead and dead? Therefore, those who die in private hospitals 

should also get this concession. 

Now, Sir, I pass on quickly to Kerala problems. Sir, I compliment the 

hon. Minister for all the other things, I have no problem in giving kudos to 

the Minister, but when it comes to Kerala, I don't know what happened to 
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the hon. Minister. He is not here but hon' Minister Shri Rathwa is here; so 

he should certainly take note of what I am saying and take some remedial 

action. Sir, 46 new trains were introduced, but not even as single one to 

Kerala..(Interruptions)... Sir, how did you forget Kerala? Sir, Kerala has 

been neglected, Kerala has been ignored. Sir, I would like to point out that 

in our country, for some lakh population, there is 6 kilometre railway line. 

That is on an average, but when you compute for Kerala, it is less than 

three. Like Tamil Nadu, Pondicherry, Kerala is the Southern most part of 

the country, but Tamil Nadu has been given five trains. The hon. Member of 

the AIADMK from Tamil Nadu was speaking. I would like to tell my friends" 

from Tamil Nadu—I was hearing — that you got five trains...(Interruptions)... 

Sir, we did not get even a single train, to come to this Capital, to come to 

the National Capital, we pay the maximum. Sir. I would like to mention 

further—let the Railway Ministry go through the records — that the 

ticketless travelling is least in Kerala. Please go through the records. 

Everyone in Kerala, everyone, will take a ticket and then travel. Nobody 

will undertake a ticketless travel. In spite of that, we are ignored. Therefore, 

in this regard, I would like to make only two-three suggestions. We me the 

hon. Minister. Even though in the Budget, he did not mention anything, he 

was very, very kind to us. But he has to make those announcement here. 

Sir, to all State Capitals, there is a train from the National Capital. To 

Kerala also, there is one train, i.e. Kerala Express. But what has been 

done in this Budget? The Kerala Express is being extended to Chandigarh, 

thereby, discriminating us. It is nothing but discrimination. Therefore, the 

Kerala Express should run as it was running earlier, i.e., from Delhi to 

Trivandrum. Its present position should be retained. And, for the benefit of 

the Chandigarh passengers and the other people who are living beyond 

Delhi, a new trains should be introduced from Chandigarh to Trivandrum. 

Sir, in the last Budget already, a new train was announced for this purpose, 

but it was not introduced. That train, i.e., Sampark Kranti Express, can be 

introduced and it should start from Chandigarh. 

Secondly, Sir, the hon. Minister has promised a train from.Trivandrum 

to Bangalore. That should be implemented. Thirdly, Sir, there is a train 

called Maveli Express running from Trivandrum to Kannur. That runs only 

for two days. That should be made a daily train. Sir, these are my few 

suggestions with regard to the new trains. 
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Then Sir, I come to doubling. It is the most important demand of Kerala 

which has been approved and recommended by all Members of Parliament 

and supported by the Government. 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): So, this will be 

the last demand. Right? 

PROF. P.J. KURIAN: Sir, I will try to conclude. 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA). You have also 

taken the extra ten minutes for which you requested. 

PROF. P.J. KURIAN: Sir, I will always obey the Chair. If you ask me to 

sit down right now, I will do that also. 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): No, I am only 

requesting you to conclude. You will be speaking at the cost of other 

speakers. 

PROF. P.J. KURIAN: Sir, actually, I have already cut short many of my 
points. I have already done that. Sir, I am concluding. 

Our most important demand is regarding doubling of railway lines. Due 
to paucity of time, Sir, I will only mention the names. The first thing is, the 
work on the Shornur-Mangalore double-line be completed, at least, within 
two years' time. ...(Interruptions)... 

SHRI UDAY PRATAP SINGH (Uttar Pradesh): I want to ask you 

...(Interruptions)... 

PROF. P.J. KURIAN: No; No; I don't yield. ...(Interruptions)... I don't 

yield. ...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): No; no; no 

interruptions. ...(Interruptions)... No; no; please, no; ...(Interruptions)... 

He is not yielding. ...(Interruptions)... Please sit down. Please go ahead. 

PROF. P.J. KURIAN. I am not yielding. Sir, the second is, Emakulam-

Kottayam-Kayamkulam, i.e. Emakulam to Kayamkulam via Kottayam and 

Alleppey. that should be completed, if possible, this year itself. But adequate 

funds for this are not provided. So, adequate funds should be provided. 

These are only two suggestions about doubling. 
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Then Sir, it was a demand of all Members of Parliament from Kerala 
that there should be a Railway Zone in Kerala at its Headquarters at 
Trivandrum. I am also giving this suggestion to the Minister for consideration 
of setting up a Railway Zone. 

Sir, I have only one more thing to say. About, Kerala, I would like to say 
that you have been seen the map of Kerala, length-wise, it is more than 
five hundred kilometres, but breadth-wise, it is about hundred kilometres 
only. I am requesting everybody to visit Kerala. It is second Kashmir. It is 
God's own land. Everybody should visit this state from Mangalore to 
Kanyakumari, the railway line should be electrified and the track should 
be doubled. 

(MR. DEPUTY CHAIRMAN in the Chair) 

That is the only solution to the problems of Kerala. I hope the hon. 
Minister would consider this suggestion favourably. With these words, I 
conclude my speech. I thank the hon. Chairperson for giving me the time. 
Thank you. 

MR. DEPUTY CHAIRMAN: Kumari Nirmala Deshpande. 

SHRI UDAY PRATAP SINGH (Uttar Pradesj): How can a Minister be 
good to the entire country and not be good to Kerala? ...(Interruptions)... 

PROF. P.J. KURIAN: It was not, deliberate ...(Interruptions)... 

SHRI RUDRA NARAYAN PANY (ORISSA): Kerala is an 'UPA State' 
(Interruptions)... 

MR. DEPUTY CHAIRMAN: Please, sit down ...(Interruptions)... 

KUMARI NIRMALA DESHPANDE (Nominated): Sir, the Indian Railways 
is one of the best instruments of uniting India. Whenever friends from the 
Third World countries, especially from our neighbourhood, and from the 
West, come to India, they say that to travel our railways is really a treat. 
They compliment our railways like anything. 

Many of my friends have given suggestions. But, just briefly, I would 
like to say that Srinagar should be connected as early as possible. Then, 
there are two far-off Chhattisgarh, Sarguja and Baster. It is perhaps easier 
to reach the moon than these two tribal districts. Something needs to be 
done about that. So also, Amritsar should be connected with Chandigarh 
and Chennai with Pondicherry. 
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I would also like, through you, Sir, to give a suggestion to the hon. 

Railway Minister. We congratulate the Ministry for the Samjhauta Express 

from Delhi to Lahore. But that train takes, God knows, how many hours! 

And at the Wagah-Attari border, you have to wait for hours and hours 

together. So, something needs to be done to make that journey confortable 

and to reduce the time taken for travel. 

I would also like to draw the attention of the hon. Railway Minister, 

through you, Sir, to another matter. I think it was ten or fifteen years back 

when the Uzbek Ambassador talked to the then Railway Minister about a 

train from Delhi toTashkent. He had pleaded for this issue saying that if 

this train came into existence, it would provide a big boost to the trade and 

commerce to all the land-locked countries of Central Asia, this train would 

give something, which they badly need. So, let us revive that proposal. 

Now is the time when that proposal could be revived — a train from Delhi 

to Tashkent via, either Baluchistan or Iran, or via Afghanistan. It is up to 

the Railways to find out which is a better way, which is less expensive 

...Interruptions)...Finance would not be a problem for this because all the 

countries of Central Asia badly need these trains. So, this proposal may 

be examined and implemented at the earliest. 

Last, but not the least, I would like to bring to your notice that before 

Partition, there was a rail route to connect Calcutta and Assam, through 

Bangladesh? Can that be explored again? It will also help in developing 

friendship and bringing people of both countries together. Also Assam can 

come closer to the rest of India. That also needs to be explored. Before I 

conclude, I would like to tell that now that we have a dynamic Railway 

Minister, so all these proposals, which appear to be little more, what should 

I say, dreamy, can be implemented as early as possible and bringing the 

whole of Asia and, especially the Central Asia, closer to India. We had 

age-old relationships and I would like to tell about an incident when I had 

been to Kazakhistan, I was asked in the Academy of Sciences meeting— 

all top professors were there—that how many Buddhists are there in your 

country. What is the percentage? Frankly speaking, I did not know the 

percentage, so I just said, "Well, it seems that whole of India believes in 

Buddha because we believe in non-violence." But, later I asked the professor, 

"Why did you ask this question." He said, "Four hundred years back, we 

had been converted to Islam, but before that, we were Buddhists. That is 

part or our heritage and we would like to come closer to India for every 
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reason and this is one of the reasons." So, I would like to make a request 

that let this railway between Delhi and Tashkent bring India, Pakistan, 

Afghanistan, Iran and the whole of Central Asia together so that an Asian 

identity can make its mark in the whole world. 

DR. PC. ALEXANDER (Maharashtra): Thank you, Sir, for giving me this 

opportunity to participate in this Railway Budget discussion. I recall that 

in July, 2004, when I intervened in the discussions on the Railway Budget, 

I had said that the Railway Budget should not be a mere record of projects, 

or an account of what had been done, or where railway lines are to be 

extended and how many trains are to be introduced. I said that since this 

Ministry has a separate Budget, it should be used as an opportunity to 

give to the Parliament, and through the Parliament, to the people at large, 

the vision as to how the Railways are expected to be developed in the 

coming few Five Years Plans. I am sorry to say that this year also, the 

Budget lacks this type of a vision statement. We are in the age of 

globalisation or liberalisation or whatever you may call its an age of reforms. 

The Budget presented by the Finance Minister reflects its commitment to 

reforms in investments, transfer of technology, exports, liberalisation of 

bank rates. In every project or proposal that he makes, there is a linkage 

to the total concept of reforms. The Railway Budget should also be like 

that; otherwise, there is no particular importance in having a separate 

Budget for the Railways. Mention was made by one of the members a 

little while ago that there is no need for a separate Budget. Actually, it was 

only in 1929 that for the first time, the British rulers adopted a separate 

Budget for the Railways. That was because at that time, the Railway 

outlays were more than the General Budget. The General Budget was so 

small that they thought it better to give a separate identity to the Railways 

through a separate Budget. But, now the Railway Budget is only a smail 

fraction of the total expenditure that is incurred by different Ministries of 

the Central Government, and still, I would say the. 3udget should continue 

as a separate exercise. But it should not merely be a catalogue of new 

projects or a statement of good intentions or promises about what is to be 

done in the next one year. I feel somewhat unhappy that this message of 

reforms has not really been understood by those who drafted the Budget, 

or appreciated in its full extent. If it had been so, they would not have left 

the freight and fare structure untouched this year also. The predecessors 

of the present Railway Minister also committed this mistake, that is, trying 
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to please everybody. Professor Kurian expressed it as satisfaction that 
the poor men would feel happy. It is not merely through the subsidy that 
the poor men get happy or they get over their poverty. We have to take the 
totality the picture of poverty. 

It will be interesting to note that in our country the passenger fare is just 

24 paise per kilometre whereas in China, which has adopted comprehensive 

reforms in the railway system, it is 55 paise. In fact, if you go through the 

record of the per kilometre revenue from passenger fares in most countries 

you will find that we are more or less at the bottom in the list. 

How can we hope to have modernisation of the railways, how can we 

hope to meet the basic requirements of concept of the poor passengers-

about which Professor Kurian spoke at length-the comforts that they need 

in their travel unless the railways have the resources? And, how can the 

railways increase their resources if they keep the passenger fares as a 

holy cow, not to be touched for years. 

I think it is a wrong policy and it indicates that the message of reforms 
in the true sense, which is being practised, by the Finance Minister is not 
yet understood properly by those who have framed the Budget of the 
Railways. 

SHRI N. K. PREMACHANDRAN (Kerala): Sir, are you suggesting for 
the hike in passenger fares? 

DR. PC. ALEXANDER: I am not prepared to yield and he can have his 

own views. I only quoted China so that you will feel confirmed that. Every 

railway system in the world tries to use the instrument of the passenger 

fare and freight share to generate the resources required to modernise the 

railway system and to provide greater comforts and needs, and, make 

sure that the railways will have a great role to play in the whole transport 

infrastructure of the country. 

I wish to welcome two particular proposals mentioned in the Budget, 

and, compliment the railways on that. One is the promise that there will 

be a review of the existing trains. It is a very welcome promise because for 

several years now, we have been concerned with sanctioning new trains 

and extending existing railway lines but nobody bothered to find out whether 

the railway lines extended or newly introduced really satisfy a felt demand. 

There are trains in certain areas, which have been sanctioned without 
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adequate thoughts. The result is that there is no demand for those areas, 
and, nobody reviews about it. I find that a very encouraging feature in the 
Minister's statement. I only hope that this review will be carried out as an 
annual feature, and, if it is found that a particular train in a particular segment 
of the country is not justified on economic criteria, they should have the 
courage to cancel that train so that the resources can be deployed to 
more fruitful areas. 

The second point on which again I wish to compliment to the Railway 

Minister is the statement that container traffic will no longer be the monopoly 

of the Container Corporation. But the statement is somewhat vague. It 

says that it will not depend entirely on the Container Corporation. It does 

not say whether the proposal is to have another public sector corporation 

or to throw it open to the private sector also. I would like to hear about it 

from the hon. Minister when he replies as to the debate. In either case, it 

is a welcome statement and I compliment the Minister for that. But I am 

also keen to know as to what has happened to similar good promises 

made in the last Railway Budget speech. For shortage of time, I am not 

going into the details. Two points were mentioned in my speech last year 

as very attractive features of the Budget last year, but nothing is made 

known to this House as to what has happened to these promises. The first 

was that there would be a new system of dealing with the sale of scraps, 

and the promise that the mafia, which was dominent in the sale of scraps, 

would be defeated in their designs by introducing new systems of sale. I 

would like to know what has happened to that promise. Has it been 

implemented, and, if so, with what success? When it was announced, I 

thought it would really bring great glory to the Railway administration. I 

would like to know as to what has happened to it. 

Similarly, a very important promise was made last time about the 

Railway Land Development Authority. I wholeheartedly welcomed that idea 

and again I would like the Railway Minister to all the House as to what 

has actually been done about it. Has the Authorny been set up? If so, has 

it started functioning? What is the idea behind the setting up of the 

Authority? A very big list of things has been mentioned in the Minister's 

speech about the utilization of the resources generated. It included develop 

metro stations into world class modern stations, extension of passenger 

amenities, construction of food plazas, shopping malls, etc., All these are 

good, But the announcement was made in July. Have you really started 
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the authority? I hope, there would be a reply from the hon. Minister. 

Sir, I conclude my speech by once again saying don't convert this 

Railway Budget exercise to a ritual exercise of informing the people of the 

number of trains started, on the lines to be extended. It should carry the 

vision of the Government forward and it should make its contribution to the 

reform process that has been started in this country. Thank you. 

MR. DEPUTY CHAIRMAN: Shrimati Vanga Geetha, your party time is 

over. You have requested, that is why, I am giving you two minutes. 

SHRIMATI VANGA GEETHA (Andhra Pradesh): Thank you, Sir, for your 
kind permission. I just want to draw the attention of the Minister regarding 
one project, that is, Kotipally-Narsapur Project. This project's cost is nearly 
Rs. 600 crores. This project was proposed by the then Speaker, late GM.C. 
Balayogi. But for the last two years, this project has been totally neglected. 
This year, out of Rs. 600 crores, only Rs. one crore was allotted. How and 
when will it be completed? It is not only an important railway line but also 
a viable railway line. For the people of that area, there is no train facility till 
now. If they want to catch the train, they have to travel nearly 70-80 Kms. 
Sir, my request is, kindly, allot Rs. 200 crores for this year for the 
completion of this project. I request the Railway Minister to fix a time limit 
for the completion of this project. Otherwise, it will not be completed. I 
would like to tell the Railway Minister that it is not due to lack of funds, but 
due to lack of intention and lack of interest, that is why, this project is not 
being completed. This was the wish of iate GM.C. Balayogi. Once again, 
I request, on behalf of the poor people, the Railway Minister, to allot 
Rs. 200 crores for this project this year. Thank you, Sir. 

SHRI B.K. HARIPRASAD(Karnataka): Sir, I rise to support this Railway 

Budget. At the outset, let me congratulate the Railway Minister for 

presenting the Budget, which is pro-common man. Sir, with rapt attention, I 

could hear the debate initiated by the Opposition Member, Shri Pramod 

Mahajanji. With the oratory skills at his command, he was trying to give a 

picture to the country that the Railway Ministry has done nothing or are 

doing nothing. It is very unfortunate. Well, outside the House, I heard a 

phrase saying, "People's memory is very short". After hearing the speeches, , 

now I have come to the conclusion that even the memories of the leaders 

are also very short. Just ten months back, they were sitting here. There 

was a huge fight and competition to become a Railway Minister when 

280 



[14 March, 2005] RAJYA SABHA 

NDA was sitting here. People thought that they would be giving a piece of 

the moon to the people of this country. 

Well, one of the important subjects which Pramod Mahajaniji has touched 

was about the pension scheme. Sir, no doubt, the liabilities of the Indian 

Railways is a like bomb set to trigger off any time because with more than 

12 lakh pensioners, we need about Rs. 7,000 crores, as I said, annually in 

reserve Way back in 1974, an actuarial assessment of pension liabilities 

was made and the Railways were asked to set apart funds for pension 

disbursement. Every year.commensurate with its liability, there are not 

separate funds, appropriations worth the name, kept in reserve and all the 

pension disbursements are made out of the General Revenue. At this rate 

by 2010, almost 60 per cent of the revenue earnings would be spent only 

on pension. If the Railway Ministry does not take a precautionary measure, 

I think there will not be any programme for the development or the expansion 

of the Railways in future. Sir, while they were there in the Ministry, this 

issue had been there right from 1974, they could have done something. 

Now, being an Opposition Member, he feels that by highlighting this, the 

problem would have solved. Sir, no doubt, Shri Lalu Prasadji when he 

presented the Budget in 2004, anybody could understand that he did not 

hike the fare, either passenger traffic or freight traffic, because it was too 

early for him to assess the situation and present the Budget. But this 

time, people thought that there will be a lot of streamlining and radical 

change in mobilising the resources. But, unfortunately, nothing has 

happened in that direction. The common man is not averse for any hike in 

fares. He would have accepted any modest revision in rail fare with 

concomitant improvement in passenger amenities. But it is unfortunate 

that there is no indication of any attempt on mobilisation of resources for 

he ongoing projects, as also for new ones of immediate relevance and 

priority like acquisition of rolling stock, wagons, and investment in safety 

equipments like anti-collision device. 

Sir, the Railway Minister has announced some new trains and extension 

of some trains. But most of these services are to become operational only 

when the ongoing gauge conversion is completed. But unfortunately in the 

Budget speech, I don't see much of the Budget allocation for gauge 

conversion. Sir, for example, as you know, in the Hassan-Mangalore project, 

the metre gauge was dismantled 13 years ago, assuring that there would 

be gauge conversion within five years. It is already 13 years now. The 
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short route of almost 200 kilometres, they are unable to complete even 

today. There is a huge traffic between Bangalore and Mangalore. The people 

of this part of the country feel that the Railway Ministry has colluded with 

road transport in delaying this railway project. I request the hon. Railway 

Minister to expedite this project so that the wrong thinking about the 

Railways may be erased from the minds of the people of that part of the 

country. Sir, when major gauge conversion projects were initiated way-

back in 1990, it was expected of the successive Governments to set apart 

funds for the completion of such projects. But, so far, there is a meagre 

allocation for this gauge conversion. Sir, without the gauge conversion, I 

don't think we will be able to improve the services in the Railways in the 

larger perspective. 

The other major railway line in that part of the country is, the Konkan 

Railway, which serves the coastal areas, right from Konkan region, Mumbai 

toTrivandrum. But, as far as Karnataka is concerned, only North Kanada 

and Dakshin Kanada have been benefited by this train. But unless there is 

gauge conversion in the Hubli-Ankola link in the south-western zone, and 

unless the meter gauge is converted into broad gauge in that region, the 

major commercial activities, like exporting of coal, or even some of the 

major transportations, could not be connected through this Konkan Railway 

that could reach the port in Mangalore unless some drastic steps are 

taken by the Ministry, because the direction of every train goes towards 

Bangalore, which is one of the fastest growing cities in the South East 

Asia. If the Railways does not take more initiative, especially, in improving 

these transport facilities, I don't think we will be doing any justice for the 

growth of the silicon Valley of this country. I would like to urge the 

Government, especially, the Railway Ministry, to self-impose moratorium 

on new' projects and expansion until the on-going projects become 

operational. I would also ask the Government to assess the loss of revenue, 

both in passenger traffic and freight movement, due to disruption of services 

on sectors where gauge conversion work is going on for a long time. 

Sir, on safety front, the record of the Railways is pathetic, It has been 

established that more than sixty per cent of the major accidents were 

caused by human errors, and less than ten per cent due to equipment 

failure, like signalling and radio communication networking. Yet the railways 

has set apart a major portion of its special safety fund on track renewals 
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which is rated low on causes for accidents, it would be very useful. If you 

take the example of the proposed installation of anit-collision device which 

was developed by the Konkan Railway Corporation, this in-house invention 

has a great potential for commercial exploitation and export market, after 

successful field trail. The anti-collision device was supposed to be 

introduced on all dense traffic routes. The total outlay comes only to 

Rs. 1600 crores against the special safety fund of Rs. 17,000 crores. yet, 

no initiative has been taken in this direction of cruicial railway safety. Sir, 

we need to inject a sense of professionalism in the Railway administration, 

including its fiscal management. The hon. Member, Shri Promod Mahajan, 

was referring to the report of Rakesh Mohan Committee. Nobody stopped 

them from implementing that report which was submitted by the Rakesh 

Mohan Committee, which has gone in depth into all these aspects. Now, 

what is astonishing is the demand that this report be implemented as 

early as possible. 

Sir, some of the other aspects which I would like to bring to the notice 

of the Railway Minister are as follows. 

Considering the density of traffic between Bangalore and Tirupati, my 
demand and request with the Railway Ministry is to introduce a new inter-
city train between Bangalore and Tirupati that would cater to the need of 
the majority of pilgrims, who travel from Bangalore to Tirupati, and almost 
every month, there is a huge traffic from Bangalore to Tirupati. Sir, as far 
as another train running between Bangalore and Ajmer is concerned, this 
train leaves Ajmer every Friday early in the morning, at 5 o' Clock. My 
request to the hon. Minister is that this train should leave Ajmer Station in 
the evening because most of the pilgrims who go to Ajmer prefer to have 
Juma Namaz in the afternoon. For that, they want to stay in the afternoon 
and go back in the evening. I request him to change the departure timing 
of the train from morning hours to evening hours. 

Sir, there is another important train running between Bangalore and 

Hassan or between Bangalore and Mangalore. There is a very important 

Jain pilgrim centre there. That is known as Shravana Belagola. They hold 

the historic event of Maha Mastakabhisheka of Gomateswara once in 12 

years. It is coming in 2006. There is an urgent need for converting this 

meter gauge line into a broad gauge line. I request the hon. Minister to 

expedite this work so that by 2006 it could help the pilgrims coming from 
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all over the country to witness this great event which is going to be held in 
Shravana Belagola in Hassan District. 

Sir, with these suggestions, I would also like to compliment the Minister 

for introducing a new scheme under which the recruitment of Group D 

Posts, especially of Khalasi, would be handled by the field units of Zonal 

Railways instead of the Railway Recruitment Boards, which was too 

cumbersome and arbitrary. I congratulate the Minister for introducing this 

scheme. 

Sir, it is in accordance with the pledged policy of the UPA under the 

Common Minimum Programme, to ensure a fair representation in jobs for 

SCs/STs, OBCs and the other economically deprived sections of society, 

that the Minister, enlarging the scope, which was earlier confined to the 

departmental posts, has now proposed to provide reservation for SCs/STs 

and OBCs in the allotment of stalls at the station premises and also in the 

distribution of sundry vending licences. I welcome this move, Sir, and I 

support this Budget which is the Budget for the common man. Thank 

you. Sir. 
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MR. DEPUTY CHAIRMAN: Further discussion on the Budget 

(Railways) will be continued tomorrow. 

The House is adjourned till 11.00 a.m. tomorrow. 

The House then adjourned at two minutes past six of the clock, till 

eleven of the clock on Tuesday, the 15th March, 2005. 

 
287 

 


